16.00 hrs,
Title: Discussion regarding atrocities on linguistic and religious minorities in the country.(Not concluded)

MR. CHAIRMAN: Now, we will take up discussion under Rule 193, namely, atrocities on linguistic and religious
minorities in the country.

SHRI MOINUL HASSAN (MURSHIDABAD): Respected Chairman, Sir, | am very grateful to you that you have given
me chance to initiate this discussion under Rule 193. Actually, we are discussing about a very sensitive issue. This
is an issue which is a threat, | suppose, to our identity. This is an issue which is a threat to our traditional tolerance.
This is an issue which is ultimately a threat to our secular concept.

Before going into the details of the discussion, | would like to recall from my memory that in the second half of the
Budget Session, this issue had come up. One of our friends had raised the issue in Zero Hour after a brutal attack
on Christian community in U.P. My friend, an hon. Member of Parliament is one of the partners in the Government
of National Democratic Alliance. Then, Shri Madhavrao Scindia, Shri Somnath Chatterjee and other senior leaders
of the House intervened. Then, the Government reacted. Our friend, the Minister for Parliamentary Affairs, Shri
Pramod Mahajan had told this at that time:

"Our Government's top priority is to fully protect the minorities wherever they are. To accord protection to
the minorities is a constitutional duty of the Centre and the State Governments, regardless of which Party
is in power.

| would request the Home Minister, Shri L.K. Advani to hold talk with the Chief Ministers of the States
concerned to prevent recurrence of such trends.

| endorse Shri Scindia's proposal for a meeting of the National Integration Council to evolve a political
consensus against fanatics on all sides. | would convey his suggestion to the Prime Minister."

Sir, everybody knows that it was an assurance given before the House. Not only was it given before the House, it
was an assurance given to the nation. After the assurance, what is happening throughout the country? Sir, this
assurance was given on 23" or 24! April this year. | would like to mention that after this assurance, on April 25,
two nuns were hit by a scooterist in Rewari, Haryana. | am not going through the entire chronology of the incidents,
but | must say that on May 2 masked men assaulted nuns at a Convent in Jhansi, U.P., on May 3™ a Christian
group was beaten up in Dang, Gujarat, on May 3, there was break-in at Church at Sagarpur, Delhi and on May 6,
Bajrang Dal men beat up Christians in Ahmedabad, Guijarat. It is not that these incidents took place in April or May
only, these are continuously taking place in every part of the country and the minority people are attacked by the
extremists who are trying to denationalise these insignificant minorities which are only 2.5 per cent or 2.6 per cent
of the total population of our country.

Sir, again, | would like to mention that the All India Christian Council claimed that over 300 incidents have taken
place, which have affected Christians and Christian institutions, in different parts of the country in the last two
years. Who in the Government are responsible for these incidents?

It is very much unfortunate, and it is an unchallengeable fact, that the number of incidents has gone up after the
BJP-led NDA Government came to power in the country. In this context, | would like to say that the Government
must realise its obligation, and it must be honoured in deed as well.

In the Twelfth Lok Sabha, there was a discussion under Rule 193 on the same subject. When our friend, Shri Arif
Mohammed Khan, raised a question, the hon. Home Minister, while replying, mentioned that no major incident had
taken place in his tenure.

From the last report of his Ministry, for the year 1999-2000, | would like to quote a few lines. The same thing was
mentioned there also. It says:

"There was no major onslaught on maintenance of communal harmony in the country as a whole.
Tension between the Hindus and the Christians, following the incidents directed against the Christian
community and their institutions, in certain areas of some States, did vitiate the law and order scenario in
those parts of the country."

In this context, in this august House, | would like to refer to the reply of our Minister of State to the Starred Question
on 25t July, 2000. The question referred to the """effect on Christians and their institutions""". What was the reply
of our Minister? As per the reply, the number of incidents in 1998 was 86; in 1999, it was 120, and in 2000, up to 51



June, it was 100. So far as the number of killings is concerned, in 1998, it was 3; in 1999, it was 17, and in 2000, it
was 7. So far as the number of injured persons is concerned, in 1998, it was 45; in 1999, it was 91, and in 2000, up
to 51 June, it was 90. Do you know who is at the top of the list? Gujarat is at the top of the list. Which was the
Government which was in power in the State? Everybody knows that it was the Bharatiya Janata Party
Government. They are trying to establish the so-called Hindu Rashira by attacking other religions; they are
impatient. | would like to ask our hon. Home Minister whether these are major incidents or not.

So far as communal incidents are concerned, the biggest State in the country, that is, Uttar Pradesh is the number
one in the list. In 1998, the number of incidents was 109; the number of killings was 41, and the number of injured
was 344.

The incidents of communal violence in the year 1999 was 104. Thirty-three people were killed and 346 people were
injured. Till May, 2000, the number of incidents of communal violence was 43. The number of persons killed were 7
and number of persons injured were 132. Which Party is in power in the State? It is the Bhartiya Janata Party.
Besides this, | would also like to mention about the incidents of communal violence in two to three other States.

First, let us take the case of Kerala. There is a sizeable population of the Christian community in that State. But
these types of atrocities are not taking place there. This is according to the document supplied by the Government
of India. At least we are not aware of such incidents through the media.

Let us now turn to the North-Eastern States. No such atrocities are taking place there as well. The Christian
population is dominant in most of the States of the North-Eastern region. It is, perhaps, because the Christian
community there are in a majority. They, perhaps, are more organised and united and has been able to prevent
these types of happenings. But | am sure, they are in fear; they are not confident about their future.

Sir, you are aware as to what happened in the Jamia Millia Islamia University. | suppose most of the hon. Members
present here are aware of this University. It is a dignified, secular and traditional University in our country. This
University, all the time, is promoting secular and democratic ideals of India. What happened there on the 9" of April,
20007 Totally unprovoked policemen entered into the SRK hostel of that University and beat up the students
indiscriminately. Sixty-six students were beaten up brutally. Out of the 66 students beaten up, 18 were left with
fractured hands and wrists; and 12 were left with fractured legs. Even the Imam of the Mosque was not spared.
The total hostel was ransacked. What was the motive behind this incident? Some people are trying to establish that
the Jamia Millia Islamia is a Muslim University. It is totally a baseless and an incorrect argument. This University
was established by an Act of Parliament. This has happened not only with the students of the Jamia Millia
University, but such an incident of beating the students and teachers also took place with the students and
teachers of the Sibli National Post-Graduate College on January 27, 2000. The same thing is also happening in the
campus of the Jawahar Lal Nehru University. Why are these incidents taking place? | would like to ask the hon.
Home Minister in particular and the Government of the National Democratic Alliance in general — who is ruling this
country — as to why these incidents are taking place.

Sir, it is my personal belief that there are two reasons for it. First one is strategic and the second one is ideological.
So far as the strategic reason is concerned, some organisations like the RSS, the Jana Jagran Manch, the Bajrang
Dal and the Vishwa Hindu Parishad are continuously campaigning, in different ways, against the minority
communities, particularly, the Christians and the Muslims. | would not like to go into the details of those things.

Sir,  would like to give a few examples before this august House as to what has been happening during the last two
to three years. The RSS Sangh Sanchalak had declared on the very day of his coronation that India is presently
engaged in yet another epic war between the Hindus and the anti-Hindus, a veritable Mahabharata.

| fail to understand the inner meaning of the word. Shiv Sena Chief too was thundering before his Sainiks in
Mumbai. He said:

"We have tolerated the Khans of the film industry for too long. How long are we going to tolerate them?"

This was reported in the Panchajanya. It is a shame to the country that a Bajrang Dal Sarsangh Yojak of Broj

region declares - it was reported on the front page of The Times of India dated 23" June - that the Christians are
now bigger enemies than the Muslims. What is the real meaning of this statement? Numerous pamphlets and
booklets are being distributed throughout the country, especially in the areas inhabited by Scheduled Castes and
Scheduled Tribes. | know that some of my colleagues have brought this to the attention of the Prime Minister as
well as of the Home Minister. Some ex-Ministers also wrote letters to the Home Minister in this regard, including
Shri Eduardo Faleiro. | would like to mention a few words from a pamphlet. It says:

"One way to prevent missionaries from working is to foist false cases on them so that they are always tied



up in the court."

This type of campaigning is being made unabated throughout the country by the organisations whose names | have
already mentioned. Why are they doing this?

MR. CHAIRMAN: There are about eight to nine Members more to speak. You have to be a little brief. Please
complete your speech in about five minutes so that all others get chance to speak. There are 20 speakers in all.

SHRI MOINUL HASSAN : | will complete within fifteen minutes, Sir.
MR. CHAIRMAN: You have already taken 20 minutes.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, it is a very important issue. Everybody should be
accommodated.

MR. CHAIRMAN: Two hours of time has been allotted to it.

SHRI MOINUL HASSAN: Sir, | think that these people and organisations are inspired by the activities of the
Government of India led by the Bharatiya Janata Party. The Government has dissolved ICHR not to improve the
structure of that organisation. The Government did it merely to put some of its own people on that body. The
Government has dissolved the ICSSR, NITPA and NCRP not to improve the working of those bodies but to put its
men on those organisations. Why were manuscripts written by famous historians on the freedom

movement of India withdrawn? It was done only to form a ground for the so-called Hindu Rashtra. The Government
has closed its eyes to the reality. It has failed to protect the interest of the minorities.

Another aspect is ideology, the ideology of promoting Hindutva. | was a patient listener to the reply of the Home
Minister in the last Lok Sabha when he spoke about what Hindutva meant. | believe that it is a traditional word.
Hindutva in the broadest sense is Indian culture and Indian civilisation. If Hindutva means that, | am also in favour of
Hindutva. Everybody knows what is meant by Hindutva. Hindutva means tolerance, exchange of views, justice to
everybody, accommodation and democracy. However, today it means a total violation of all these values. Nobody
can be in favour of such Hindutva. What is the meaning of Hindutva today? The meaning today is to start a Vishva
Hindu Rashtra, to damage the diversity and multifaceted identity of India. This Hindutva is contrary to the history of
India.

This is against the multi-cultural and tolerant India. This Hinduism, as | know, is very much liberal. It is very much
open-hearted. It is very much a democratic concept. But today it is nothing.

Here, | would like to quote the following two-three lines of Vivekenanda:

"l am proud to belong to a religion which has taught the world both tolerance and universal acceptance.
We believe not only in universal toleration but we accept all religions as true. | am proud to belong to a
nation which has sheltered the persecuted and the refugees of all religions and all nations of the earth. |
am proud to tell you that we have gathered in our bosom the purest remnant of Israelites who came to
Southem India and took refuge with us in the very year in which their holy temple was shattered to pieces
by Roman tyranny."

Throughout his trip across the United States, he asserted the tolerance which this country and the Hindu faith
preached. But what is happening today?

MR. CHAIRMAN : Please conclude now.
SHRI MOINUL HASSAN : Sir, you just allow me for 40 minutes. | am the initiator of the discussion.

MR. CHAIRMAN: Please understand that there are 20 more speakers to participate in this debate. We have to
accommodate them also. So, please be brief.

SHRI MOINUL HASSAN : Within half an hour | will conclude.

MR. CHAIRMAN: It is not possible to give you half an hour. There are still seven minutes to go for half an hour.
Please conclude.

SHRI HANNAN MOLLAH: Sir, what is this? Can you show any precedent for the last 20 years when the initiator
under Rule 193 has not taken a minimum of half an hour to speak? What is this, Sir? It is a very important
discussion. Why are you disturbing him, | do not understand....(Interruptions)



MR. CHAIRMAN: Please carry on now. Let us not waste time.

SHRI HANNAN MOLLAH : This is the first time | am seeing that within less than 20 minutes of his speech, you are
asking him to conclude. He is the initiator....(Interruptions)

MR. CHAIRMAN: Please continue.
SHRI MOINUL HASSAN : Our Constitution has given them the right. | quote article 25 of the Constitution. It says:
"Freedom of conscience and free profession, practice and propagation of religion. "

So, why are the priests and nuns being burnt? Why is the holy Bible being desecrated? Why are the attacks on
churches and schools taking place? What is the population of the Christians in our country? It is merely 2.4 per cent
or 2.6 per cent of the total population of India. They are electorally insignificant.

Sir, 1 would like to narrate one incident. After blasts in the Churches of Andhra Pradesh, Goa and Karnataka,
Archbishop Alan de Lastic led a deputation to the hon. Prime Minister. What did he say after the meeting? He said:

"We are saddened by the silence of the Government to whom look for support. We do not have to prove
our nationality. The onus is on the Government to investigate and book the guilty. We are only
demanding routine protection. "

Sir, lam quoting it because Archbishop is no more now. He is not with us. In a fragic car accident in Polland he lost his life. But his
words are haunting us. | would like to refer this.

Sir, what is the opinion of high officials of the Government regarding this? Our Prime Minister, in his last visit, met
Pope John Paul and assured him. But before the Press men he has told:

"Attacks on Christians are isolated acts. The Government reports show that in the last two years, it is
increasing in the different parts of the country."

| suppose, this word 'isolated' is not a correct word used here, by our hon. Prime Minister. | am sorry to say this. Itis
nothing but underplaying.

I would conclude my speech. | would not take much time.

| would like to quote here what was said by our first Prime Minister, Pandit Jawaharlal Nehru in the Young India
seventy years ago:

"There can be no stable equilibrium in any country so long as an attempt is made to crush a minority or
force it to conform to the ways of the majority. There is no surer method of rousing the resentment of the
minority and keeping it apart from the rest of the nation than to make it feel that it has not got the freedom
to stick to its own ways. &€, It matters little whether logic is on its side or whether its own particular brand
of culture is worthwhile or not. The mere fact of losing it makes it dear. Therefore we in India must make it
clear to all that our policy is based on granting this freedom

to the minorities and that under no circumstance will any coercion or repression of them be tolerated. &€,
We can also lay down as our deliberate policy that there shall be no unfair treatment of any minority.
Indeed, we should go further and state that it will be the business of the State to give favoured treatment
to minority and backward communities."

This was what Pandit Nehru had told Young India in 1930.

Lastly, these premeditated attacks are aimed not only at the rights of the minorities but also at the entire pluralistic
fabric of the Indian society that is multi-religious, multi-cultural and multi-lingual, on which the unity of India's
nationhood depends. Therefore, the Government should be more alert, more vigilant and more active.

With these words, | conclude.
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"The sole intention seems to have been to create panic among the Christians. They believe that if
Christians revolt against Hindus, it would be advantageous for the other minorities. "
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"On being asked, Father Thomas categorically stated that he was satisfied with the protection and help
given by the local administration headed by DM and SSP. He also stated that there was no communal
angle to the incident. "
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"The Commission is satisfied with the prompt steps taken by the local administration in providing police
protection to the school authorities. "

He further stated:

"Father Thomas was also present at the school premises at Kosi and he was also satisfied with the
security cover provided to the school authorities by the local administration. This Commission is fully
satisfied that it is pure and simple case of robbery and nothing else. "
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"The Commission is of the view that the present matter is simply a law and order problem with no
communal tinge, whatsoever."

About the Sacred Heart School, the conclusion was:

"The Commission found that this was a routine problem between the parents and the Principala€]
"a€| (Interruptions)

SHRIMATI MARGARET ALVA (CANARA): The Christian representative in the
Commission is your spokesmanag, ...(Interruptions)

DR. VIJAY KUMAR MALHOTRA : This is the Report of Justice Shamim. Please understand it. Kindly have some
faith in a Justice also. | know what you are saying. ...(Interruptions)



MR. CHAIRMAN : Kindly address the Chair. | request you to address the Chair.
...(Interruptions)
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MR. CHAIRMAN: It is a very good discussion that is going on. Kindly do not disturb the House. Prof. Malhotra,
please continue.

DR. VIJAY KUMAR MALHOTRA : The Commission's conclusion is like this:

"The Commission found that this was a routine problem between the parents and the Principal due to the
sudden hike in fees and non-promotion of 80 students who had failed in their examinations. Since the
Principal had withdrawn the hike in fees, the situation had become normal."

Then comes the Agra incident in which it has said:

"In order to have an amicable solution and to maintain good relations between the local administration
and church authorities, the Commission advised DM and SSP to transfer Mr. R.S. Pandey outside Agra
District. The Commission is fully satisfied after having talked to the administration and church authorities
that this too, like other problems referred to above, are simply a law and order problem and there is
absolutely nothing communal about it."

...(Interruptions)
it st are I (RARIsER) @ #Eigy, 38 e vy ama 21 &€ ( aum) sue! g8t wee far wan onl &€ ( =Eem)
DR. VIJAY KUMAR MALHOTRA: It is there in the Commission's Report.

AT HWelgy @ I ddHer 8 G 9@ smuat ard ey, o e a@ifergam| Prof. Malhotra, please be brief as there are 18
more speakers to participate.

...(Interruptions)

DR. VIJAY KUMAR MALHOTRA: | am taking my Party's time and my Party's time is fixed. | am not going out of my
Party's time. You cannot equate a single-Member Party with that of a large Party.

MR. CHAIRMAN: You take your own time but be brief.

DR. VIJAY KUMAR MALHOTRA: As regards the Rewari incident, the Commission went there also and the Report
says:

"The Deputy Commissioner was of the view that this is a case of an accident and there were no
communal overtones. The Commission is, therefore, of the view that this is a case of simple road accident
and that no communal meaning be attributed to it. This was fully corroborated by Father Phillip and the
two nuns who went to the extent of stating that the motive behind the publicity with regard to the above
accident is not understood as the atmosphere in Rewari has all along been very peaceful. They also
mentioned that some western forces were trying to give a political colour to the incident and create a
wedge among the Hindus and Christians residing in the town."
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fRaré & s # w=1- "No Hindu organisation was involved in this crime."

1641 hours (Dr. Laxminarayan Pandeya in the Chair)
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3R 39 ARi-uEl @ Q@ F @ 5 a8 310 €1 Fema &7 H e dod AN FSd! @I s g8 aUT T8 w1 AT F g0 M ' B ave AR
1 #1 wifeew agar 7 @E- "Investigations reveal that the crime was committed by the relative of the victim who was also
a Christian." This is what Justice Wadhwa says in his report....(Inferruptions) You read the report of Justice
Wadhwa.

SHRIMATI MARGARET ALVA : Why was that report never circulated? Why was it quietly kept in the library?
...(Interruptions)

DR. VIJAY KUMAR MALHOTRA : In the case of the rape of a Christian nun in a moving car in Baripada, Justice
Wadhwa says: "It was a made-up story. Investigation had proved that Sister Mary's FIR was false.
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""" Ahout 1.75 million Pakistani youths are being trained in nearly 7000 Madarsas, religious schools
across Pakistan for waging the Jihadin Kashmir and other parts of the world,"™™ according to
Washington Times. """More than 2000 such students of one particular Madarsa were on way to
Kashmir,"" the report said quoting Mohammad Ahmad Ajmal Kadri, Leader of the Fundamentalist Jamat-
e-Ulema Islami Party, who runs the Kudumnan Madarsa. The paper said, """about 13000 boys have



passed out of the school. There are 7000 religious schools who have prospered in past because of the
failure-"!ll!llll

MR. CHAIRMAN: Please do not disturb.
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SHRI SONTOSH MOHAN DEV (SILCHAR): Mr. Chairman, Sir, with a heavy heart, as a linguistic minority from the
North Eastern India, | stand to speak.

The learned speaker from the ruling Party, Prof. Malhotra tried to sell the Congress activities as the panorama of
this Government""'s protection to the minorities. The minorities are not safe in this country. The Prime Minister of
the country has to go to Pope John Paul Il and bow his head, not to get his blessing but to give him an assurance
that the Christians in India are safe, the atrocities on them are sporadic, and not a pattern.

| fully agree with the spirit of the Prime Minister, the man for whom your Party is standing today and not for anybody



else. Mr. Chairman, Sir, Prof. Malhotra should remember that protection and right to the minorities has not been
given by you or Congress. The founding father of the Constitution had given that right to the minorities considering
that India is a multi-linguistic and a multi-religious country. That was the foresight of our founding father.

1700 hrs.

This is why, still we, the linguistic and religious minorities, are surviving in this country. A Hindu is a minority in
Kashmir. A Muslim is a minority in almost all parts of the country. A Christian is a minority in New Delhi. But if you go
to Meghalaya, he is a majority. There a Bengali or others are minority. You try to say before us that everything has
happened in the Congress rule state of the country. Whether it happened during Congress or BJP rule, all the
people are Indians. All such acts are condemnable. Nobody can take a step to say that it is none of the business of
the Central Government to protect the minorities. No, it is equally the right of the Central Government to rise to the
occasion. What is happening today in the country? You have tried to say that so many things are being done by the
Muslims and Muslim institutions.

You have said about 15-Point Programme. When this gentleman, Shri Purno A. Sangma, who is sitting here, was
the Minister of State for Home, he started it first at the instance of Shri Rajiv Gandhi. It is good. You tried to protect
it. Reservation is good. Today we are not here to finger at the Government that you are responsible or not to say
we are not responsible. Today here we are saying that this country is a democratic country, and the Constitution
has given the rights to all sects of people. There is a situation which is going against us in the world nations. Your
Government's reply is this. You have said that regarding Christians, the total incidents that took place in 1998 were
86; in 1999, it was 120; and in the year 2000, it is 100. The total number of persons killed in 1998 is 3; in 1999, 12
and in 2000, it is 7. These are the facts taken from the hon. Home Minister's reply given in the House. Then, how
did you say everything is all right in this country? You are here to protect your Government, but not to give an alibi
by creating another sensation in the country that Parliament, this House has not taken cognisance of what is
happening in this country. | am glad the hon. Home Minister is here. | am sure he will not be one of those to say that
everything is all right in this country. Never. Out of 33 incidents, a Muslim organisation is involved in three incidents.
What about the balance 30? Who has done it? Just now you have said that Bajrang Dal is not involved. Somebody
else has said that Shiv Sena is not involved. Somebody has said that Congress is not involved. Then who are
they? Let us try to find out from the Central Government who are those people who are involved. If Bajrang Dal is
not there, if Congress is not there, if Shiv Sena is not there; if the Christian organisation is not there, who are they?
Incidents are happening.

You cannot say that incidents are not happening. ...(Interruptions) | am not saying. No organisation is owning
responsibility. Find out who are those responsible. | have to say that the time has come to do it, if you want to keep
India together, you have to do it.

I will mainly concentrate on the North-Eastern region. The ethos of the speech of my friend was that everything was
all right in this country. A sportsman-politician, Shri Malhotra has taken the duty of Shri Vlenkaiah Naidu here. He
was not speaking as a Member of Parliament, he was speaking as the protector of his Government. Well done, from
his point of view!

Mr. Home Minister, | am extremely grateful to you that you are here. Your Minister of State had answered in the
Rajya Sabha a Question saying that there was no notice given to the Indian citizens, that there was no atrocity
committed on the linguistic and religious minorities and nobody had submitted any memorandum before them.

The President of the BJP unit of Assam is a Member of Parliament,. | do not know whether he is here. He is not. He
went to the Governor of Assam. He came back and according to the Assam Press had given a memoranda to the
Home Minister of India, Shri L.K. Advani and the Prime Minister of the country, Shri Vajpayee that in Assam he was
the President and in his constituency the Hindus were being given notices by the Police on the plea that they were
foreigners, and in other parts as Muslims.

| have here 52 notices served by the Assam Government, all authenticated by me, on Sabita Biswas, J. Biswas, S.
Biswas, G. Biswas, and then Shri Dutto, Shri Dutto, Shri Dutto and Shri Das. All are supported by their voters' list
published before 1971. There are also affidavits before the court saying that they are in Government service. All
these, after my speech, | will lay on the Table of the House.

Who is doing it? This is misuse of the Assam Accord. The Assam Accord said that those who had come to India
before the 25" March, 1971 by signing that Accord, all had been accepted as the citizens of India, the reason being
that Mujibur Rehman came to India after the liberation of Bangladesh, in the open field of Brigade Grounds he said
before Indiraji that he had invited, after the creation of Bangladesh, all Hindus and Muslims who had come from
Bangladesh to come back to Bangladesh. Shrimati Indira Gandhi said that those who had come from Sonar Bangla
and accepted our country's citizenship, shall be accepted by us as our citizens instead of being sent away. . That



was the Assam Accord signed here.

At present the Chief Minister, who has become a CM from zero to hero by this agitation, is saying that there are
lakhs of refugees who are foreigners. Shri Advani goes to Assam. His leaders in front of him speak not a single
word. that the Hindus would be deported from Assam. And now most of the notices are given to the Hindus. There
is a ‘D' voters' list and 3,50,000 have been identified as "D'.

Prof. Shri Malhotra is the champion of the Hindus and he knows that 80 per cent of the voters are Hindus, persons
who have retired from the railways, Government service. They are given notices by the Election Commission of
India. When we went to him he said that it would be settled after the elections. Now, let us have the elections.
Santosh Mohan Dev and whose forefathers were born in India -- my father was a political sufferer -- all of us are
treated as foreigners. What is this?

How many ISI activists has the Government been able to find in Assam?"

The B.J.P. is saying that Assam is full of ISI. Mr. Home Minister, you, in this august House, have promised before

us that you shall give a white paper. We want to know what is that white paper, blackmailing the Bengalis Hindus
and Muslims.. You are blackmailing us. You do not know people are having sleepless nights in Assam. Police go

and ask for money and those who cannot give money are put in the vehicle and taken to Bangladesh and thrown
out. You say that you do not know. If you do not know, then you must resign. Your intelligence have failed.

...(Interruptions) We know as to how you replied in the Rajya Sabha. Your Minister of State for Home Affairs is
sitting here. | asked him a question. Who is misleading? One should not reply relying on the officers. | know that you
have a blacksheep in your Ministry of Home Affairs. One of the Joint Secretaries has become a tool in the hands of
some political parties and their wings. They originally go and attend meeting, take dictation, not from the Minister of
Home Affairs but from some other people, who have nothing to do. These organisations are trying to run down your
Government. So, you please stand firmly and give protection. ...(/nterruptions) What have you done? You do not
have the right to create a situation. People will not tolerate that. If someone in this House says that we shall revolt,
then you say that you are anti-State. If you do not give me the protection then should | not revolt? | left my mother
country because BJP is to run a Government and consolidate its Hindu base. Shri P.A.Sangma will tolerate
because he has been taken in the Constitution (Amendment) Committee. The Christians are being killed all over the
country. He has to answer to his community.

Somewhere you have said about the name of the organisation who is doing the bomb blasts. You please identify
the organisation and take action. We shall support you. Have we at any time told you not to take action against
Pakistan? You make a propaganda in the newspapers by going to Lucknow that you have achieved something.
What have you achieved? Can you tell us what have you achieved? ...(Interruptions) It is stated that Pakistan is
doing it. What the hell your Government is doing? Have we told your Government not to take action against
Pakistan? You please find out who are these tools of Pakistan. If it is in my Party, then put them to jail and take
action. The people of this country will support you.

Sir, today, in this country, disinvestment, new policy, globalisation, etc. are taking place. It is very good. We say
sometimes that our policy has been hijacked by you. But our country is hijacked by some other forces. Who are
those forces? | agree with you where you said that it might be Pakistan. So, we have to take care of it. In that
respect, all of us should work shoulder to shoulder. The Congress Party will not shy away from this.

Sir, our delegation went to Mathura. They submitted a report. But you have said just the contrary. Our delegation
also went to Gujarat. They have also submitted a report. You please collect these reports by writing to the Leader
of the Opposition. You also collect your Intelligence reports. If we are wrong, then please tell us that we are wrong.
Please do not try to take some tailor-made judicial inquiry. We were also Ministers. | had the opportunity of working
in the Ministry of Home Affairs. Please do not trust too much on the administration. These administrators are the
slaves of the system and they do whatever their bosses tell them. | do not want to say which bosses.

Sir, | have a lot of respect for Shri L.K. Advani. ...(Interruptions) People say that he is the Patel of India. | never
used to dispute it because | had a lot of respect for him. But the answer of the Minister of State in the Ministry of
Home Affairs in the Rajya Sabha has shocked me.

It has sent a wave of distrust about your Government all over Assam. When answers are given by your officers, ask
them to please write down the correct answers. They mislead you. This is not your brain. This is the reply given in
Rajya Sabha. | would request you, Mr. Home Minister, to enquire about it. When a memorandum was being given to
you by one of your BJP Members, | told him to be present in the House. He said, he will be. But out of fear he has
gone now. He is not here.

Sir, today, in the country, there are linguistic and religious minorities. As | said, some people are Hindus but they



are in minority, though we are 80 per cent in this country. In my constituency — | am giving the name - there is a
Paper known as Sonar Cachar. Rodbin Roy is the Editor of that Paper. He rose from a very low position to the
position of the owner of a Press. He wrote an article against an S.P. for taking gift and money. But what happened
after that? When he went to the extreme of writing with facts and figures, the S.P. sent another DSP to his house
and said: "By 3 o'clock you have to declare whether you are an Indian or not, otherwise | will arrest you and send
you to Bangladesh". We have sacrificed 19 lives to protect our language. On this issue, the Congress, the BJP and
the AGP, all came together in Barak Valley. We called a bandh. We told the Assam Chief Minister to either arrest
Rodbin Roy and prove that he is a foreigner or remove that S.P. Thank God, next day the Assam Government
transferred the SP. This is a fact. If you do not know, you verify it. Is your Intelligence giving that information to you?
This is the type of things happening. In my constituency, a man who retired from Railway as a Guard, a Muslim
fellow, has been asked to go to Bangladesh. He showed his pension papers. The officer said: "All right. These are
your pension papers but | am not accepting them.” What is this? Tell me, the Environment Minister, what am | to do.
This is what is happening in the country. We are not here to say that this Government is particularly responsible.
But | am here to say that you are not performing your duties. You are looking at things with a jaundiced eye. You
forget your RSS, you forget your Bajrang Dal, you forget all your past. You are here in the judgement seat of
Vikramaditya. You have to take care of both the minorities and the majority. You have to take care of the sentiments
of Prof. Malhotra. If he is saying that India is in trouble, you have to convince him that you will take care of the
population pattern and other things. At the same time, you have to take care of me. So, you have to take care of
both of us. You have to see what is lacking today. You started well but in between | do not know why there is this
derailment. What has happened in Kashmir? We were told by our leaders not to say everything that we have heard
or seen. When | go to my constituency, people come and tell me what has happened. What am | to do then? | will
not tell here also. If | say something, you will say | am helping Pakistan. But what steps are you taking within your
party to see that Hindus are not harassed when they go on pilgrimage? Tell us. The man sitting here, Shri N.K.
Sengupta, has given his report that the security line should be maintained by paramilitary forces and army. Why you
became complacent this time?

MR. CHAIRMAN : Your time is up, Shri Sontosh Mohan Dev.

SHRI SONTOSH MOHAN DEV : Sir, by ringing the bell, one day you will say "quit India". As long as | am there, let
me speak.

MR. CHAIRMAN: Please wind up.
SHRI SONTOSH MOHAN DEYV : Sir, my party has got time.

So, Sir, what | am telling is, take care. This man sitting here is also a man from agitation. So, when he went to
Kashmir, he spoke out. Then somebody, must be the Prime Minister obviously, said: " Array George, what are you
doing?" He said: "No, | am not saying anything." But the real thing came from his mind because he is a man from
the grass-root, not like many who are not from grass-root.

It is all right because he has to protect his Government and therefore, he did this. But there are some people in the
party, in the Government who can still speak, you may call them and talk to them. In the North-East, we like him. His
Army is doing a wonderful job. People say that they are doing well. At some point of time, there was some
unhappiness. You have taken care of that and we are happy now. But | am not in favour of continuous deployment
of the Army. That is a bad thing. Sometimes, Army officers tell us to do something and create another force for law
and order problem. They say that we should not deploy Army all the time because they have to do something else. |
agree with the Army people. So, you have started making some sort of reaction forces or something like that.

The Finance Ministry should give more money and keep the Army away. The Army goes out when there is an
extreme situation; it is not that only one firing there and the Army goes. When the Army goes and goes around,
people say that the Army is committing atrocities. They have to do their duty, but too much deployment of Army is
bad. What is happening in Tripura? We have got a Minister, Shri Sarkar. He is a nice man though he is from the
CPI(M). Personally, he is an honest man, but he is helpless. He asked for forces, but the forces were not given. |
tell you that | was there in Tripura for some time. He wants Assam Rifles to be given to him because the CRPF and
the BSF are not active in Tripura. Every day, people are taken out from the bus, being beaten, and money is taken
from them. Now, when people travel from Silchar, they keep a separate packet for the terrorists. They know that the
bus will be stopped and they would be asked to give Dakshu Maharaj, Mohan Dakshu. So, they keep a packet
which is meant for the terrorists and they give it to the terrorists. They are happy. Its rate has come down to a very
reasonable one. Do you mean to say that the Government of India and the Government of Tripura does not know
about it?

How will these people and the citizens honour me? They do not honour an MP now. They say that we are useless
fellows and this institution, which is Mecca of our politics, is not honoured by the people any more. They say that



we have come here to create problem in Zero Hour and then, they pass five Bills in one day. Yesterday, five Bills
were passed without discussion. Had you been here, you would have been the first man to say, “nothing doing, |
will not allow this'. But now, you are a Minister and you are happy. You have a good chair, good aircraft and every
thing.

But what is happening? If | stand to speak, the Chair says 'sit down'. Why? It is because the time is short. | do not
blame him because only four hours are allotted. Sir, you are right, but we have 12 speakers and we are ready to sit
up to 10 o'clock. Let it be discussed. We are not trying to say something against the Government. We are trying to
say to the Government that their activities are not good. | am not against Shri Advani. | go to his daughter's marriage
and he comes to my daughter's marriage. That social life is there. But we want to say to Shri Advani that he has to
do something to see that people do not blame all the time the government saying that they are the creator of this".
As Home Minister, he has to distant himself from his organisations which are doing it. If they are doing it, he has to
tell them "thus far no further'. If they fight for the cause of Hindus, there is nothing wrong. One can fight for the
cause of Hindus. If somebody fights for the cause of Muslims, there is nothing wrong, but let us not turn it into killing
one another. Let us not go to the Church and burn it. Let us not go to the Masjid and burn it. Let us not go to the
Temple and make it an unholy place.

| am grateful to you Mr Chairman Sir, for giving me time. | have nothing against anybody, but | may tell that with a
heavy heart, we are participating in this discussion.

With these words, with all the thanks to the Chair, | think that no other incident will happen in Assam. By giving
notice as a Congressman, | would say that we are totally committed. If there is any foreigner who has come after
1971, detect him, delete his name from the voters' list and deport him. If there is any foreigner who has come in-
between 1966 and 1971, their names should be entered into a register, they should be disfranchised for 10 years.
During that 10 years, they will get all the rights of a citizen of this country, including passport. They will not be able
to vote during this period of ten year. We agree.

Before 1961, whoever was there, they have been accepted as citizens.

Last but not least, | do not know whether the Home Minister is happy about it, is that a new trend has emerged,
which talks about protection of the indigenous people. What is all this about? It is said that the National Register of
1952 should be taken into consideration for allowing people to contest either as a Member of Parliament or as a
Member of Legislative Assembly. They call it "Khilonjhia". Even the intellectual Assamese have not accepted this.

Then, you are trying to make a dead horse, that is, AASU, alive; AASU is no more. Now-a-days, the bandh call
given by it is not accepted at all. The other day, they called a bandh in my district, but all the shops remained open.

Sir, are we not citizens of India? You have to take the total picture into consideration.
Mr. Chairman, Sir, | am grateful to you.

| have signed all the papers, and | have authenticated everything. The documents contain voters™™ list, citizenship
certificate and everything else. Kindly inquire into this. You need not inform me; | have faith in you. Please get
yourself satisfied whether your officers are right or not.

Sir, thank you very much for giving me this opportunity.

Sir, | am handing over these papers to the officer at the Table.*



* Papers sought to be laid on the table were not treated as Laid on the Table.

SHRI SURESH KURUP (KOTTAYAM): Respected Chairman, Sir, with a heavy heart, | participate in this
discussion.

Whenever the issue of attacks against the minorities was raised in this House, the response of the Government has
always been that """these are all stray incidents which are blown out of proportion™". At one point, when this issue
was raised in this House, the hon. Parliamentary Affairs Minister contentiously dismissed it that """these are all
non-issues™™". But the fact is that ever since this Government came to power, the minorities in this country are
living under constant threat.

The Sangh Parivar, which was earlier aiming at the Muslim community in India, is now pointing their guns towards
the Christian community, which constitute only 2.5 per cent of the population. During the last two years, while this
Government has been in power, there have been more than 300 attacks against the Christian community in this
country. They have been attacked all over Northern India; their priests and nuns have been repeatedly attacked;
their Churches and their schools have been vandalised; their Bibles have been burnt, and there has been a
constant flow of ""hate literature™™ against the Christian community. All these are being done by mass
organisations of the Sangh Parivar like the Bajrang Dal and the Vishwa Hindu Parishad, with the benign approval
of this Government.

Sir, | am not going into the details of the attacks that are taking place, which have already been mentioned here.
But can the Government dismiss it as """stray incidents""? Just because in the Church blasts, which occurred in
some parts of South India, some fundamental organisations are involved, can you blame it entirely on the ISI? | do
agree that all incidents which are connected with the Christian community are not communal. The ISI may, of
course, be playing a part in these incidents. But the most important question is, how this sort of an atmosphere
conducive for the attacks against the Christians and their institutions came about in this country? Who is
responsible for creating this atmosphere of hatred? This vicious atmosphere of hatred against the Christian
community, | tell you, is the creation of the Sangh Parivar.

They are the ones who are spreading false allegations against the Christians and have made the grounds fertile for
attacking the Christian community.

Sir, the Christian religion in India is as old as the religion itself. It came to the coast of Kerala, as Shri George
Fernandes knows very well, some 2000 years back. This community has greatly contributed to the progress of this
country. But if you choose to view every minority community as an alien to our culture and alien to our country, and
patriotism as synonymous with the majority religion, then | can tell you that you are going to preside over the
disintegration of this country.

Sir the duty of any Government in a multi-religious and multi-ethnic country like India is to ensure safety of the



minorities. They should not have the slightest feeling of alienation. It is the duty of every Government that rules over
a country like India. But what will happen to this country when organisations, that are patently pro-Government,
vitiates the atmosphere with their hate campaign against the minorities' and the Government watches this as a
silent spectator?

Sir, it is this Government that gives courage to these culprits who target the Christian groups and their places of
worship. It is the Home Minister who gave the Bajrang Dal a clean certificate exonerating them from every act
against the minority communities. This Government came to power by deliberately doing acts that would leave a
lasting scar on our secular nation. This Government should own up responsibility for each and every incident of
atrocity that has taken place against the minorities in this country.

Sir, this Government has not, till this date, come forward with an assurance that they will not permit a Ram Temple
to be built in the place where the Babri Masjid was demolished. No responsible person in this Government has
given an assurance. What does it mean? When the VHP calls a bandh, the very next day the militants in Kashmir,
aided by Pakistan, attacks the innocent people in the Valley and on that very day only people belonging to the
minority communities are attacked in various parts of the country.

Sir, this terrorist menace in Kashmir has been going on for the last so many years. Is the Government going to give
a communal colour to these incidents? We are head and shoulders above Pakistan not because we have defeated
them in every war we have fought with them. We are superior to Pakistan because we are a democratic country.
We are a secular nation. Does this Government want us to emulate Pakistan or countries like Pakistan?

Sir, so my humble request is that the Government should not communalise our conflict with Pakistan. It is a political
matter. It is a political conflict. What the Sangh Parivar is trying to do is to give these incidents a communal colour
and attack the minority communities in our country.

Sir, what lessons should we derive from the happenings in our neighbourhood? What are the reasons for the ills in
Sri Lanka? It is because the Tamil minorities, with the aid of the Government, were systematically attacked.

The happenings in Sri Lanka are a natural corollary of all the incidents which happened in Sri Lanka before. What
happened in Yugoslavia? These incidents develop and come to a stage which allows foreign powers to intervene in
the internal affairs of the country. The hate campaign which the Sangh Parivar is pursuing with impunity is very
dangerous for the country. It should be prevented at any cost. This great country should not be a place for anyone
who treats a fellow citizen as a second-class citizen because of his religion or of his faith. This country is known for
its tolerance towards all faiths and religions, as has been pointed out earlier.

If the Sangh Parivar wants to make India homogenous, it is making a futile attempt. It is the diversity of this country
which makes this nation great, which makes this nation unique among the comity of nations in the world. It is this
character of the country which is being systematically attacked by the Sangh Parivar. Unfortunately, here is a
Government which is here to condone each and every act of violence committed against the minority community in
this country. | am sorry to say that the Home Ministry is now presided over by a person none other than the man
who was instrumental in the demoliton of Babri Masjid. He has no moral authority to have the control of the
fundamentalist elements in the country. The minority communities do not trust him.

This Government should come forward with a concrete proposal. The Government should come forward with the
actions they are going to take against the criminals who are attacking the minorities in various parts of our country.
On the one side the Prime Minister goes to the Holy Father and says that these are all sporadic incidents and on
the other side when the Pope comes to India, his effigy is burnt by the organisation supporting this Government,
and systematic hate campaign is conducted against the Christian community.

Fortunately for this Government and unfortunately for the country, there is a Minorities Commission which visits
every place and gives a clean certificate to all these criminal organisations. There is a person in that Commission
representing the Christian community. He is supposed to represent the Christian community but he is in the
forefront of everything anti-Christian. He condones everything. From the beginning of the religion the name of
Judas is associated with it. So, | think the community will bear with the actions of this man in the Minorities
Commission. The Commission that is supposed to help the minorities, the Commission that is supposed to help in
healing the wounds of the minority community is supporting the Government by every time giving a clean chit to the
version of the Government.

The Bharatiya Janata Party is outspoken enough to say that they are against minorities. But there are certain other
parties in the NDA Government which do not dare say so. My dear friend and colleague who himself raised this
issue during the last Session of this House attacks the Christians now. The DMK party is represented here. Shri
George Fernandes is sitting here. | think he is preparing himself to give a speech exonerating everybody including



Bajrang Dal and Sangh Parivar. The people of this country will not pardon them.

They should act, at least, at this juncture preventing the Government and preventing the Sangh Pariwar against the
attack they are committing on the minority communities especially the Christian community.

Sir, once again, | would request the Government to tell what concrete actions they are going to take to prevent this
dastardly attacks committed against the Christian community in this country.

With these few words, | conclude.

SHRI PURNO A. SANGMA (TURA): Mr. Chairman, Sir, we, in our country, have the heritage of one of the oldest
civilisations in the world. As has been already stated, our country is known for its tolerance, our country and our
people are known for our commitment to secularism. Unfortunately, our life at the threshold of the third millennium
has been marked by atrocities against minorities, particularly, the Christians and the Muslims.

It is a fact that the atrocities on minorities, particularly, the Christians since 1998, have been much more than the
attacks cumulatively from 1947 to 1998. Therefore, there is a question mark. How is it that after the BJP-led
Government came into being in our country, the atrocities on Christians have gone up? It is not merely the atrocities
that is worrying us.

As far as | am concerned, there are five areas of concerns which | would like to point out to the hon. Home Minister.
First is a geographical spread that a systematic attack on Christian community is not confined to any particular area
or region, it is spread all over the world. Some reference has already been made to the meeting of our Prime
Minister with the holy father Pope John Paul-ll. We do not have any official information as to what transpired
between the two leaders. But | did read in the newspaper that on the 24" June, 2000 when our Prime Minister
came out after meeting the Pope and when he was asked by the media, he replied that "attacks on the members of
the Indian Christians are only isolated acts and there is no organised campaign against them."

But the facts are otherwise. | was going through the reported incidents that took place since 1998, and | found that
there are as many as 13 States, in the North, in the South, in the West, in the East, in the West, and in the North-
East where there have been attacks on minorities. Now, if the attacks are taking place in the North-East and they
are taking place in the North, in the South, in the West, in the East and in the Central part of our country, how can
we say that attacks are isolated? They are not.

It is taking place all over the country.

The second area of concern is the severity of violence. Every type of crime that is described as grievous crime has
been committed - housebreaking, theft, robbery, illegal detention, murder, arson, rape of nuns, desecration of
places of worship, burning of the Bible, etc. Therefore, the severity of the violence is such that today the minorities
in our country are certainly losing their faith in the Government. There is no doubt about this.

You may defend it in any manner you like; you may speak in any manner you like; you may quote from anywhere.
You may quote here any type of statistics but what is important is the feeling of the minorities. What do the
minorities feel about it? You cannot overcome the feeling of the people by mere statistics. The feeling today is, as
Shri Suresh Kurup has said, that we are being treated as second class citizens in this great country of ours.
Therefore, as you may try to do whatever you want to do — as the popular saying goes, “justice not only has to be
done but it should also seem to be done' = you have to bring confidence in the minds of the minority people of this
country. Merely giving a good speech is not going to assuage the feelings of the minorities. Therefore, the matter is
very serious.

The third area of concern is the connivance of the political parties and the connivance of political elements.
Whether it is the Bajrang Dal, the VHP or the RSS, these organisations have been in existence for years and years.
How is it that they did not operate in that scale before 1998? How is it that after 1998 these organisations are
openly coming out and making all inflammatory statements? | have got with me all those statements. This would not
have been possible had there not been a support from behind the political parties, by groups that are part of the
political parties. Therefore, | think, the Government of India has a very important role to play.

The fourth area of concern is the complicity of the State machinery. Whenever an incident takes place, some
inquiry is made outwardly. The State machinery is not serious to find out the real culprits. Shri Sontosh Mohan Dev
has asked that if it is not the Bajrang Dal, the RSS, the VHP or the BJP, who has been doing it? Is it the ISI? | will
come to the subject of the ISI later on but it is very important that we find the truth and that the machinery is geared
up for that.

The fifth and the most important point that | would like to make is about the casual, technical and routine attitude in



the replies of the hon. Minister of Home Affairs. This matter was raised in the last Session of Parliament. This
matter was discussed during the Twelfth Lok Sabha. During the Twelfth Lok Sabha and the Thirteenth Lok Sabha,
a number of Starred and Unstarred Questions have been asked. If you look at the replies given by the hon. Minister
of Home Affairs, there is no difference. The same replies given during the Twelfth Lok Sabha have been given
again.

The same reply has come for that. | have the latest reply. On the 251 July, hon. Home Minister, replying to Shri J.S.
Brar and Shri Kamal Nath, had said that the incidence of violence against the Christians has increased to some
extent. | do not know what does this 'to some extent' mean. He further said that the law and order is under the
domain of the State Government and therefore, we have nothing much to say. | do not think, that is enough.

If you really take a serious note of what | had said about the geographical spread, the severity of the crime and the
way the State machineries are functioning, | think, the Home Minister has to take it as much more than a routine
matter. The Home Minister cannot escape from the responsibility, simply by saying that law and order is a State
subject. It is something more than the State subject. | was wondering as to why such a thing is happening. What is
the fault? What is the crime that the Christian community in India has committed? | have not been able to find out
any reason.

| can tell the hon. Home Minister and | can declare it on the floor of the House that the Christian community in this
country is a very very timid community. In fact, | have been blaming the Church leadership. | have myself been
blaming the Church hierarchy as to why they made us very timid. | told them that they have never taught us to even
fight for our rights. | told them that they always told us that if somebody gives a slap on the right cheek, we must
turn the left cheek and say "Give me one more." They said that this is how we should do and we have been trying
to do that. We have not harmed anybody in this country. If that is the case, why should anybody be against us? | do
not know.

As a single community, we have contributed so much to this country. We have thousands and thousands of
educational institutions. We have more than ten million students studying in Christian institutions and 95 per cent of
them are non- Christians.

During the 12!" Lok Sabha, when this matter was being debated, | remember, the hon. Home Minister, Shri Advani
stood up promptly and said, "Do you know, Shri Sangma, | am also a product of St. Patrick School." Kumari Uma
Bharati also stood up and said, "Do you know, Shri Sangma, in my house, | have the picture of Christ." "Come and
see that | have a picture of Christ in my house", is what Kumari Uma Bharati said. If that is the attitude, why do
these atrocities happen?

Dr. Malhotra has given us some hints. He said that the Pope had come here and spoke about harvesting of souls.
He asked what is the meaning of harvesting of souls. | do not know whether Dr. Malhotra has read Bible or not. He
feels that harvesting of souls means conversions. What is conversion after all? They are afraid of mass
conversions. Where are mass conversions going on?

| do not know from where did Dr. Malhotra get the figures about Muslims, increasing from eight per cent to 12 per
cent.

DR. VIJAY KUMAR MALHOTRA : They are figures given by the Government.

SHRI PURNO A. SANGMA : No. | am sorry. It is not. | think, you have not been given the correct picture. | have got
the correct picture with me, which | have taken from the Census of India of 1991. ...(Inferruptions) You do not have
to come to my rescue. | will do it myself.

This is the Census Report. According to 1961 Census, the percentage of Muslim community in India was 10.7; in
1971, it was 11.2;in 1981, it was 11.4 and in 1991, it was 11.7. This is what the Census figure is.

DR. VIJAY KUMAR MALHOTRA : Kashmir was not included in that. Including Kashmir it is 12 per cent.
...(Interruptions) In 1951, it was eight per cent and now it is 12 per cent.

SHRI PURNO A. SANGMA : Come to Christianity. What is the population of Christians in India? In 1961, it was 2.4
per cent; in 1971 it was 2.6 per cent; in 1981 it was 2.4 per cent — from 2.6 per cent it has come down to 2.4 per
cent; and in 1991 it is 2.3 per cent. Population of Christians are coming down and not going up. But you say mass
conversion is going on. Because of this mass conversion in India to Christianity, our population has come down by
0.1 per cent.

SHRI S. JAIPAL REDDY (MIRYALGUDA): Mass re-conversion is going on.



SHRI PURNO A. SANGMA : We had hundreds of years of British rule in India. We had Portugese rule in Goa. We
had French rule in Pondicherry. Still we are only 2.3 per cent. How is it? Where is the fear?

Let us take up North-East. They say the whole North-East has been captured by the Christians and that the people
of North-East have been converted into Christianity that they have become anti-nationals. What is the picture in the
North-East? North-East has got seven States. According to the Census figures, the Christian population in
Arunachal Pradesh is 10.29 per cent; in Assam it is 3.31 per cent -- remember in Assam the Christian population is
only 3.31 per cent -- in Manipur it is 34.1 per cent; in Meghalaya it is 64 per cent; in Mizoram it is 85 per cent; in
Nagaland it is 87 per cent; and in Tripura it is 1.6 per cent. Out of the seven States, only in three States, the
Christians are in majority and in the remaining four States, Christians are in minority. Then, how do you say that the
entire North-East has been converted into Christianity? These are all unfounded fears. | do not know whether |
should speak so much. Dr. Vijay Kumar Malhotra mentioned about protection to minorities. | am very happy that he
mentioned about it. Of course, Shri Sontosh Mohan Dev has said who has started this protection to minorities.
What does the Constitution of India say?

When | was the Speaker of Lok Sabha, that year happened to be the 501" year of our Independence. The House
would remember that we had a special Session to commemorate the 501 year of Independence. At that time, a lot
of foreign visitors and research scholars came to me to find out how India could preserve Parliamentary democracy
for fifty years without any interruption, whereas many developing countries could not preserve their democracy.
How could India preserve its democracy without interruption? A lot of research work is still going on. Whoever had
met me told me that they are impressed with one thing, namely they were convinced that democracy in India could
survive for fifty years without interruption because the Constitution of India has given enough protection and
safeguards to the minorities and weaker sections of the people. Do not destroy it. Do not try to distort it. Protection
to minorities is the secret of our success.

1800 hrs.
Protection and safeguard to minorities is the secret of preservation of democracy in our country.

Prof. Malhotra talked about what you call, the 15-Point Programme and Minorities Commission. The whole House
knows how the 15-Point Programme is working and how much benefit the minorities are getting out of the 15-Point
Programme. | do not think | need to repeat it. | only want to say one thing. The National Commission for Minorities
Act was passed in 1992. It replaced a Commission which was established in 1973. | have ascertained from the
Government sources as well as from the Library that so far 12 Reports of the Commission have been tabled in both
the Houses of Parliament. But unfortunately none of these 12 Reports have ever been discussed. Not even one
Report has been discussed. Now, who is at fault? | do not blame the Government alone. | think the Opposition is
also needed to be blamed. We only talk about minorities. | do not know how many of us have got copies of those 12
Reports. Twelve Reports have been tabled and not even one report has been discussed. | would like to get an
assurance from the Home Minister that if not in this Session, in the next Session of Parliament, the reports of
Minorities Commission would be discussed.

| would like to make one more point. | am not very much worried about atrocities. Prof. Malhotra, if you read the
history of the Church all over the world, you will find that the history of the Church is nothing but the history of
persecution. | am not worried about it. What | am worried about is that it is tarnishing the name of secular India
outside. The Prime Minister was trying to justify what is happening in India when he met the Pope in Rome. | may
inform you, Mr. Home Minister and my friends in the Treasury Benches that when | go abroad — and | do go abroad
quite often — questions are asked to me about the atrocities committed in this country. It becomes very
embarrassing even for me to reply. It is very embarrassing. | feel sad about it. | can inform you that as far as
possible, | have been trying to defend our actions here. | have been saying that India is a secular country. What is
happening is just a temporary affair perhaps and that India will return to secularism. | have been saying so.
Therefore, what kind of image we are creating for India in the rest of the world. What kind of impact is it going to
have on our foreign policy? Do you want to make all the Christians of the world our enemy? Do you think India can
live in isolation in this global era? It has so many other implications. It is not merely a question of burning a Church
here. Do we have the statistics how many temples are there in Europe? How many Gurudwaras are there in
Europe? How many temples have been constructed in Africa? How many Hindus live outside India? Do you know
that it can have some impact on them? Have we thought about our brothers and sisters who are outside India? A
couple of years ago | went to a country called Croatia. In Croatia, there is a small town called Split. | stayed there
for a day's holiday to see the rural area. The Deputy-Speaker accompanied me. When | was walking in the street of
Split town in Croatia, | found a lot of people gathering and watching something.

Out of curiosity, since | had gone there for walking, | thought let me see what is happening there. | went there. You
know what was happening there! Hare Rama Hare Krishna was going on in that remote place of Croatia. It was so
nice and so beautiful. | felt so happy and proud. Therefore, | think we should think of all these implications. If



somebody feels that India can be ruled and India can survive just like that, | am afraid.

| would like to remind one more point for the benefit of the House. | would like to remind the speech of our former
Prime Minister, Shri P.V. Narasimha Rao during the debate in the Special Session on 50 years of the freedom of
India. He spoke about a future Cold War on the basis of what is popularly known as Huttington's Thesis. It is written
in a book called 'Clash of Civilisations' where he said that the future Cold War is not going to be between two
sovereign nations. The future Cold War is going to be between two blocs — the Islamic Bloc on the one side and the
Christian Bloc on the other side. God forbid that it does not happen. Suppose it happens and the world is moving
towards that, then where do we stand? Where will India stand? If India is compelled by circumstances that either we
have to identify with one of the blocs, either Islamic Bloc or Christian Bloc, then what is going to be our choice? It is
good to keep that in our mind. It is good to keep that in mind as responsible leaders of the country.

| do not want to take much time of the House. There are many Members who want to speak on this subject. | had a
lot of things to say. But may |, once again, request the Treasury Benches, the leadership there, to ensure that we
uphold the secularism in this country. It is secularism and secularism alone which will strengthen the unity and
integrity of this country.

SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): Mr. Chairman Sir, today is indeed a day for upholding the traditions of
India and its secularism. India is the land of Buddha and Mahatma Gandhi. It is known for non-violence and
tolerance. Our country is the largest democracy in the world. We are surviving for the past 50 years as a democratic
country because of our traditions, thinking of our forefathers and non-violence that has been preached.

1809 hours (Mr. Deputy-Speaker in the Chair)

Today, we are discussing about atrocities on minorities, particularly the Christian and the Muslim minorities. It is
very tragic that the country is giving way for such incidents to occur.

Sir, the Southern States are always relatively calm, but recently some incidents of attacks on Christians have taken
place in the States of Andhra Pradesh, Karnataka, Goa and Orissa. First, it started in Orissa which was ruled by the
Congress Party, at that time. Then, the State of Karnataka is ruled by the Congress Party now, the State of Andhra
Pradesh is ruled by the Telugu Desam Party and the State of Goa is ruled by a Christian Chief Minister. So, the
trend is that it is not connected with any political party or they do not have any political motives. These attacks on
the minorities are being carried out systematically in order to destabilise our country's democratic system and our
country's faith in secularism. If we analyse the recent attacks which have taken place in Andhra Pradesh,
particularly the tragic incident which took place in Guntur in Andhra Pradesh where incidents of looting and arson
happened, we can find out that these things were all planned by Pakistani agents. It was found out and they have
been caught. So, it is very wrong if you attribute these incidents to the RSS or any of its wings. They are not
involved in any of these incidents. But without any basis, without truthfulness and without any reasoning they have
been blamed by some political parties.

Sir, in certain cases, we should not load politics in our thinking. We have to live together in this country. We cannot
throw away the Muslims, who constitute 12 per cent of our population, to any other country like the Pakistanis who
have thrown away the Indians to other countries. We are neither interested to throw away the Muslims nor are we
interested to throw away the Christians who constitute 2.3 per cent of our population. Our forefathers, who have
written the Constitution of India, have clearly stated that our country is the first and foremost country in the world
which upholds tolerance. We have to live together. The faith and religion should be confined to the household and
it should not be brought to the streets by any political party, because once a particular political party shows its
strength on the basis of a religion, then the other political parties will also get motivated to show their strength in the
same fashion.

So, | strongly feel that to safeguard the unity of our country, we should all think about providing enough safeguards
to the minorities so that they can live peacefully in this country. They should not have any feeling that India is not
able to give them security. They should not feel that they are strangers in this country. They are also sons of the
soil. They are also born in this country. They are living in this country since time immemorial. Now we cannot tell
them that India belongs to only one community or religion.

Sir, | think, our country has provided facilities, more than any other country in the world, to the linguistic minorities or
the religious minorities. They are enjoying certain facilities in this country, because, with a broad outlook and with
great hear, we have given them special protection in language and we have allowed them to run educational
institutions of minority status.

We have provided all these things to our brothers. In no other country in the world, they provide these facilities to
any minority community. We have provided these facilities to see that they also come up and prosper along with



other communities in this country. So, they should also realise that because of this country's policies and
democratic system, they have been given some special treatment and some special package . They should also
utilise this package to come up in the society as good citizens and work together in the main stream.

Now, we cannot blame because some Indians — Hindus, Muslims or Christians - are involved in one or other cases.
These are all acts of the miscreants. They have been planted in India by foroeign elements. The other day, most of
them had been killed in Kashmir are Hindus. The Hindus were going for a religious 'yatra'. But we have never
stated that they have been killed by so and so persons. They have been killed either this way or that way by the
miscreants. These elements are entering into this country. We have to have a break. Our hon. Minister of Home
Affairs says that this is a law and order situation confined to some of the States. It is not like that. It is the unity and
the stability of the country which should not be affected. It should be safeguarded by any means. In such acts, the
hon. Minister of Home Affairs should think twice about how to combat the elements who are creating such unruly
instances and committing atrocities particularly on minorities. If they create some chaos, if they create some such
instances, there will be a disorder in the country. The people will think that this country is not stable to protect the
minorities. So, | strongly feel that the hon. Minister of Home Affairs should take it into consideration and deal with
them with a firm hand.

The Report submitted by Justice Wadhwa is also very clear that these instances have not been hatched by any
community or religion. These are only the acts of miscreants. There have been more clashes in Andhra Pradesh
during the period prior to the Telugu Desam rule. But nobody has interpreted them that these are the instances
created by any of the minorities or political party. There have been religious clashes between the Hindus and the
Muslims several times. But the State Government fought against such ruthlessly elements unitedly. So, we all
should fight against these unruly miscreants unitedly instead of blaming one party or the other. Please do not start
blaming each other, for example, the Congress Party blaming the ruling party, and the BJP blaming the Congress
Party. Some of the hon. speakers have stated that there have been instances. | am not going into the past how the
Babri Masjid was demolished. It was demolished during the Congress Party regime.

SHRI S. JAIPAL REDDY (MIRYALGUDA): By whom? ...(Interruptions)
SHRI M.V.V.S. MURTHI : Is it not the inefficiency of the then Government?
SHRI RASHID ALVI (AMROHA): But you condemn it. ...(Interruptions)
SHRIM.V.V.S. MURTHI : Everybody has to condermn it.

...(Interruptions) | am telling such instances. ...(Interruptions) Every right-thinking man has to condemn such
instances. Now also, we condemn it. Every right-thinking man and every political party have to condemn it.

But we should fight unitedly. Instead of blaming each other for these incidents, we should fight together and project
a united image that India is one, that India is secular and that India is a democratic country. We can fight these
elements only when we are reunited, we should give such a message to the other world. Then only our country will
be strong, then only our minority brethren will be safe in this country.

So, | appeal to the hon. Home Minister to take stringent action and request him not to be callous. Some of the hon.
Members have stated that he has dealt with these incidents in a very casual way. | do not think, he has dealt with
these incidents in a casual way. But he should show some results also. His actions should be result oriented and
he should try to stop all these things, at least, in future, so that our country, instead of discussing such issues in the
House, can discuss issues like developmental activities; so that we can take our country to greater heights. Lastly, |
would like to say that unitedly only we can fight these things.

#Ht st gaa (fpAean) @ weigy, fUea AT aiffe sreqder®! W o SR g, 86 Heu # 78 ¥eq iR =af & @1 2l
fegam 4 fafd=r il ok emt & o <& €1 w1 Haveu 2 6 &n ar i o &1 7, AfF gar o &1 7m arell @ dwelie @l 9l
T SR fhel g QP &1 A Arell & |1 A A1 R gl @« Fiffaa w9 @ 7@ o= &1 A 21 sy, deied iR W & fiRker
WA FH B gHD, ISET A BIex A9 R I 31 S BT Heol, Tord H @ WG B wemd ¥ ARGEE gR @ AR we=m

&€, (e

=t g HRAR (PIER) @ T & T E?

=t IFsiiara I L os foag o 3 8 & T w@ag) ( =ZEum)

MR. DEPUTY-SPEAKER: Shri Katiyar, what is this? Please resume your seat and do not interrupt.



...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions)™
#t esitaTa {EA © A9 g o ar B Y I€) ( @aumE)
A 7@ wlEr @ o W & 78 3 vd 218€| ( =auE)
MR. DEPUTY-SPEAKER: Shri Katiyar, please do not pass running commentary.

i IFSAeTe FHT  AEIGY, SR YW B AYN H R THD 1§ R H ST W el 3R I AIfed DI Sl ST+ ot e HiFaa &
& TR 2 g @ A @ 6 I A@fde B wERd @ A% ug HHHl Bl ATdfed S B d R i R Rgwm § e
AEAIRET H T8I B BT FH HARIT TS W 81 @ 21 3@ I ad o v w " f{f= ol ¥ 3w e @ | g1 9w A 2
HHR BT A R0 AR TR B, SHD Ford & FAS B IRA T R0 G #1 A€ PR GG Tl BT 3 BT B B @
2l

* Not Recorded.

weIgy, [ fag uRie, avRW q@, guiareN, IRYHTH, Wi §9& i T1ed €, I9&! 8vhd 1998 § o 2000 I UG oot | adt gl
IUTEAE HEIEY, AU AW AP al @i ave A W sl A W € Avean g1 ey W urw W Hieg g1 AW Aeg g ot 3 @
sl W AUl 78 @ f6 B9 AT 1 EUTT B € iR TA H T aTdl HT AAESIG IR F1 Fa 8| Ufed Saney ard g St & 9Ee
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Te 7R A pEr 5 gEd A fER SigET & T 2, Wi B o qa.eE. &1 e 2| ¥ quen e € smuwt g dF @ a1 2l
31T T8 8 HY a9 el Fhd & {5 T wifhear &1 g #1 g6 wifdhwar &1 g1 & A1 7, @w F w7 s g« F son sen € 5 aw
AT S 49T g% € a8 Ut Wie, HEPR X 3reRvT BT gRemH 2

IuTmE Helqy, o weartt wedi &1 A i o, @ we € 5 St 2R e ik Hiawm /R €1 opft e 7 faga fig o
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T |1 B @I 87
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R i & Tt #| Surems ofY, 39 9TEl WY dodw @ BiE arfiie AR BT B, 39 B U W@ & S 8RN A 98 AT § 9 39 B ded
BT HH B @ B T & q@l B AR B BT B ARG TR A IR UG B TRER B @ §| ARG TepR # ot Rrerd § aa =&
|t 2l

...(eEEmE)... *

* Not Recorded.
MR. DEPUTY-SPEAKER: Nothing will go on record except what Shri Ramji Lal Suman says.

(Interruptions)*
st IESiieTa {EA 1 SIS AEIGY, I8 S A9 B A S 8, 70 AE | T8 € 5 I D A 10 g9R Ha-fga S @ € s
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#H IFSAETe FHA AT T, 39 JIRTH.CH. & @ 8| 3EaRI H H/a Eax vt
IUTEAE HEIQA : MU q31 Halfe Hifog, S Rerg 78l & 2l
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IUTEAES HEIGH: ’TIH! 5@ arer ST a1 el I7 797 30+ ara wel spdt o & Syl
=t @ wlaR | 3= Tad R T 2
it @ HlRAN ;| Suee Fey, ar o 78 W € T8 ar F <o <o €I
MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions)™
* Not Recorded
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* Not Recorded

DR. (SHRIMATI) BEATRIX D'SOUZA (NOMINATED): Mr. Deputy-Speaker, Sir, | would like to speak on the topic of
this afternoon's discussion in the context of human rights, democracy and secularism. | will not talk about atrocities
because already atrocities have been spoken about earlier,everything is documented . | will not name names
because | have no proof. However, | would like to articulate the fears of the Christian community.

At the time of Independence, the Indian Nation stood for political liberalisation, secularism and plurality. For Gandhiji
equality of all religions was founded on the doctrine of Sarvadharma Sambhava. In recent times, however, there
has been an attempt to forge a national identity and to impose this national identity on the nation. And that is the
fear of the Christian community. Religious minorities are concerned that what is termed as "Hindutva"is being
substituted for secularism. According to this doctrine of Hindutva India belongs to Hindus. India is both a
Fatherland, Pitrubhumi and a holy land, Punyabhumi.

Recently, however, the hon. Home Minister has said that the BJP celebrates the multi-religious, multi-lingual and
multi-ethnic diversity of Indian society, united by a cultural nationalism. The Supreme Court also has said that
Hindutva can be defined as a way of life in the context of Indian culture and heritage. What is culture? Culture
refers to the customs, traditions and the way of life of a particular community. In the context of human rights, every
individual has a right to belong to a community and every community has a right to its culture and if you deny some
individuals their culture or a community their right or a religious minority their rights, you are denying them human
rights.

Majority-majority-ism is an attempt to make minorities assimilate into a larger culture and it is both morally wrong
and politically hazardous. It is morally wrong because it negates the basic principle that in a democracy each
person counts individually. It is politically hazardous because we have seen the politics of assimilation in the
conflicts that have arisen round the world in Northern Ireland, in Kosovo and Sri Lanka.

In India religious minorities have constitutional guarantees that are in accordance with the U.N. Convention on
Minority Rights and Human Rights. The duty of the Government at the Centre and the States is to protect the
individual's life and liberty and to safeguard the constitutional rights.

If the Organiser tends to misinterpret the Bible we have certain Christian sects which have their origin in the USA.
Even in the USA, they are considered as bizarre. They issue inflammatory pamphlets calling for the conversion of
everyone. They call for the conversion even of other Christians. The Indian church of the 215t Century is a

pluralistic church open to all religions. It favours ecumenism and pluralism and most importantly it is an Indian
Christian Church.

Sir, we have Christian roving Ambassadors who tell the Western world that 98 per cent Hindus are persecuting two
per cent Christians. These roving Ambassadors do not represent Christians. We would like to make that very very
clear. Not all Christians who say they represent Christians represent Christians. Many of them are just fanning the
flames of whatever fires are already there. The Majority of Hindus accept Christians as their brothers and live in
peace and harmony and the majority of Christians do not believe that the BJP led Government is sponsoring
attacks on minorities.

Sir, the hon. Prime Minister has said on Independence Day:

"Let us not look for imaginary foes. We need to move beyond a policy of confrontation to a policy of conciliation and
dialogue. Sir, with these few words, | thank you for giving me an opportunity to participate in the discussion.



SHRIMAT| MARGARET ALVA (CANARA): Sir, | rise with a great deal of pain and hesitation. In all the years of my
public life or even otherwise | never had to stand up and declare myself a minority, fighting for my existence or for
my rights. | was proud always to talk about myself as Indian first and Indian last and never ever thought it necessary
to talk about a community or about the insecurity of my own community. Unfortunately, over the last few years, one
has begun to feel rather insecure and one wonders, at times, what crime we have committed to become the targets
of a hate campaign which we as a minority community are unable to understand or comprehend.

Sir, | would start, of course, with the President's message on Independence Day to the nation, calling for unity,
understanding and the integrated approach to the nation's problems. | would like to quote a few lines from the
speech of the hon. Prime Minister who from the ramparts of the Red Fort said the Government would not tolerate
activities of any organisation that spreads communal discord or incites violence and asked people of all faiths to
refrain from creating “imaginary enemies', and | quote-

"Religious intolerance and hate have never been part of India's liberal culture. | appeal to the people of all
faiths and castes not to create imaginary enemiesa€| He said a few unfortunate incidents had spoiled
communal peace and goodwill in some places and asserted that the Government would not tolerate such
activities.

We are one in many and many in one. " he added

This is a very noble declaration made by the hon. Prime Minister who heads the NDA Government. | must say that if
words and actions coincided, then there would not be any need for a discussion of this kind in this House.

Sir, | wish to place a few figures before the House.&wif% ar-ar aien 2 f &7 &<t ad & €1 We are saying things for the
sake of saying them. | am giving you official figures. From 1964 to 1966, there were 33 incidents of attacks on the
Christian community and from 1997 to 2000, they went up to 184. Prof. Vijay Kumar Malhotra, | am not saying it for
the sake of saying. | have got it from the Parliament Library. They are date-wise listed. They are available in the
Library. | can give you the copy and | will send one copy to the hon. Minister of Home Affairs.

Between January and July, 2000, you have 52 incidents of attacks on the Christian community all over the country.
These are the figures. Anybody can challenge them. | can produce the incidents, dates and places.

Here is another statement which is given in reply to a question in the Lok Sabha on 25" of July by the Home
Ministry. This statement shows the number of communal incidents between 1998 and 2000. Here, | am talking
about the communal incidents involving all communities, including the Muslims and the others. In 1998, the Home
Ministry has listed 645 incidents and 2,120 injured; in 1999, they have listed 598 incidents and 2,017 injured; and in
2000, that is, in this half year, they have listed 234 incidents and 500 injured. There also figures for the dead. This
is the statement laid on the Table of the House in the Lok Sabha...( Interruptions) This is only for six months, that is
for the whole year. So, these have not declined. What | am trying to say is that, rightly or wrongly, in the country
today, there is a sense of insecurity among the minorities. WWherever | go in the country, people ask me what is
happening, why are we being targeted, what crime have we committed? | am concerned about all minorities, but |
am talking particularly about the Christian community because we have always been a very disciplined, a very low-
key, non-provocative community. As Shri Sangma said, we have been taught that if we are beaten on one check,
we should give the other cheek. That is what Christ taught us. We have learnt that service and care of those
sections which have been neglected for centuries have to be given attention in the best way we can. Thousands of
our people are working round the country and yet...(Interruptions) smost st @rer € arg # @iferd| ¥ #egsn Sft @t ara g+t
2| wrgt el g off, @wt arex waw 4 gafeg oy wifer & &A1 Sir, | did not want to interrupt him, so | sat out. | did not want
to unnecessarily provoke him. | want to know, are all these just law and order incidents, as the Home Minister would
like us to believe? | can tell you, and I agree with Shri Sangma, that there have been occasions when Ambassadors
at functions ask me: "Mrs. Alva, what is happening to the Christian community? Why is everybody attacking you?". |
have always said: "This is our internal matter. India is secular and we are capable of looking after ourselves. We do
not need any advice or any kind of interference from outside. We are proud to be secular. We are Indians and we
will sort out our own problems without any help from anybody else. We do not want you fishing in troubled waters.
We will look after ourselves." When we go abroad, same questions are asked and we give the same reply. We do
not believe in making this a propaganda platform. But | speak today as an Indian citizen who is hurt. | feel suddenly
that | am a second class citizen. What crime have | committed? Alvas have been freedom fighters. There are
hundreds of others among us who worked and fought side by side with everybody else for the freedom of this
country. But today we are made to feel that we are not as patriotic as others. We have to get certificates of
patriotism from somebody on that side, maybe from my sister sitting there, who is a very good friend of mine. | do
not know where to go to get myself accepted as an equal citizen, as a patriotic Indian. This is what hurts us. More
than anger, | must tell you, it is the injustice and the pain which we minorities feel. | will show you the pamphlets. |



have brought copies of the pamphlets which they have printed and are distributing. | have got photocopies of all of
them. These are from Sahitya siddhu Prasthana. All this is English and Hindi literature, with the cross, the
blasphemy and the attack on the Community all over the country. The pamphlets which are being printed, are going
from door to door. We are being told that this is all imaginary. | have got so many of them. Shrimati Tavleen Singh,
after she has seen the pamphlets, has at last written an article and | will quote it sooner or later. What is it all
about? The article is: Hate campaign against Christians. These are editorials in the Papers.

These are not from the Catholic Churches, from the Catholic Bishops Conference. These are the editorials in the
secular Press which all of us read, and you also read it. What for is this hit campaign? There are three orfour
questions. Before that, | would reiterate what Shri Sangma said. What have we not done in this country? Here are
the figures and | just want to briefly place these figures before you. The Catholics alone - there are 40 other
denominations also, but Catholics are know well today — have 7,570 kindergartens and nursery schools covering
9.10 lakh and odd children, 4,638 primary schools, 9,414 secondary schools, 480 colleges, 63 medical and nursing
colleges and six engineering schools all over the country. These are the figures of only one community. If | give you
the figure of students who are passing through these institutions, it will be very high. Many of your children are
studying in our schools. They come to me for admissions - | do not give names here — begging me a seat in the
institution. ...(Interruptions)

Today, they are being called missionary schools. | have got here a proforma to be filled up by the Christian schools
asking them, which country they belong to, from which country they get their money and what is their affiliation. This
is being asked of schools and colleges which have been running same for more than 100 years. ...(Interruptions)
Today, not only in Gujarat, in all the States, all our schools have been classified as missionary schools. Is there
anything called a 'missionary' school in the Constitution? Here, they are called minority institutions. But today, after
you have come, suddenly our schools have become 'missionary’ schools and our colleges have become
'missionary’ colleges. What is the definition of a missionary school or a missionary college? We have minority
institutions. The Constitution has given us protection to run and manage them. For those in the Sangh Parivar, my
friends on that side would get so excited. | am not mentioning your organisations, but | would just like to place
before you the Constitution of India. | hope, at least, you will let me read this. The Indian Constitution gives freedom
of conscience and free profession, practice and propagation of religion as one of the Fundamental Rights in article
25 and of course in article 19.

| am saying propagation is my right. If | propagate, | talk about the Congress Party and make speeches against you
or against anybody else and try to convince people that what | am saying is right, | propagate my thinking, |
propagate my religion, and | propagate my way of life. The socialist says that your whole system of running an
economy is wrong while others say something else. If you are converted, you vote for them or you go with them. Itis
the right of everybody to convince another of his thinking. | am asking you this. Who are the people today who are
talking of this? Who has stopped everybody else from going and working? They are being told that you serve them
and you convert them. We do not serve and convert them. You go and have a survey of the schools and colleges in
this country. | know how many of you have passed, including the Home Minister, from the Christian institutions. How
many of you have been sought to be converted? How many of you have been converted in our institutions? Give
me names, give me figures. | challenge you. How many of your children have been converted in our schools? When
| am talking of our schools, | am talking of minority's schools. There are Muslim schools, Christian schools and other
schools. You choose to go to these schools. You want the education in these schools, you want the training and
the character-building and the advantage of these schools it fisx aiert 8. faas s fear & ? Give me names. Have
any of your children been converted in our institutions? Give me names of three children in Delhi whom we have
converted when they went to our Christian schools. ...(Interruptions) What is this propaganda? If you are
suspicious, do not send your children to these schools. Nobody forces you. Who has converted your children? But
the way it is going on, it is said ‘'mass conversion'. # aiferric # doft g & 1 FAaeEn St die 5 gva A FEc F3
HIdw &< @ €1 Sir, it took me about 4 years to get Prof. Malhotra to agree to my sports programme when | was the
Minister for Sports. s7@! ®@é & & farg, Sw dam § feat qfEea g, e onwr dler @ & 5 srew1 e, srest gaml But my
point is that do not be suspicious of everybody around you.

it Ae W@A : FERE, ¥ e o i # Rure g @ €
MR. DEPUTY-SPEAKER: Shri Rawale, you are a senior Member.
...(Interruptions)

=i Aig WA : FeH, AU BT &, gEfeg § gam el g ST e ¥ Wara & g1...(Interruptions) s wifermic @ e ¢,
gafeg miferamie &1 H1E f Tiwe @@ < @ g JMUdt 1 F F gar @rear g fF 1951 § 1961 79 {HfEw 27.4 wee 3@ I &€ (
Zur)



SHRIMATI MARGARET ALVA: | am addressing the Chair; | am not addressing you. You can speak, when your turn
comes. ...(Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record except Shrimati Margaret Alva™™"s speech.
(Interruptions) ™

st wrde anean @ a9 Ut fRW WiEh Y Ae o0 E, Fgd orewr B Wl 3R Rt 7 BE@ M D aN A S @ren o1, 7w A el
...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Rawale, if she yields, then only you can speak. Otherwise, how can you speak?
...(Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record except Shrimati Margaret Alva""'s speech.
(Interruptions)™

SHRIMATI MARGARET ALVA : They cannot keep on interrupting me, when | am speaking. | am not yielding to
them. ...(Interruptions)

* Not Recorded

SHRI SATYAVRAT CHATURVEDI (KHAJURAHO): Sir, are they speaking with your permission?

MR. DEPUTY-SPEAKER: | have not given any permission, and he is interrupting on his own.
...(Interruptions)

SHRIMAT| MARGARET ALVA: Sir, | want a reply from the hon. Home Minister. | am not taking the replies from
these people. | am not concerned with them. | am addressing the Chair, and the Home Minister. ...(Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record except Shrimati Margaret Alva™™'s speech.
(Interruptions)*

MR. DEPUTY-SPEAKER: As you know, when she yields, then only you can seek clarification. That is the system
that we are following. When she is not yielding, how can you speak?

SHRIMAT| MARGARET ALVA : Sir, we are a disciplined and service-oriented community. Shri Sangma gave the
figures, and | am only repeating them. We are the only community in this country whose population has gone down
over each Census. The figures that | have are based on your Census and not mine. It is based on the Census
conducted by the Government of India and, yet, we are being told that we are increasing and multiplying, that we
are converting everybody everywhere.

Christianity has been here from the time of Christ. You had the Portuguese rule; then the Dutch and the French
came, and all of them are supposed to be Christians; they were all there. My point is, over 2,000 years, we have
remained 2.4 per cent with all the patronage you talk about. | am asking you, why is 82 per cent of the country™"s
population afraid of two per cent of us? What crime have we committed? &= & 1 wwie € you are 82.17 per cent. 3R
fisx o1, you are afraid that we are a threat to the country; we are anti-national. ¥ urs <t 78 w 2, Wt 78 7w = € S
3 # 2-3 ugfl, some of the things that are being said. The whole thing is that a campaign of hatred and suspicion is
being created. | am not saying that the Hindu community is doing it. Today, | pay tribute to my countrymen that if
this country is secular, it is because the overwhelming number of Hindus is secular, and they are committed to
secularism. It is the mad fringe of some organisations which is creating this atmosphere, which is embarrassing the
Prime Minister, and | know is embarrassing its NDA partners also, but they do not have the courage to speak out
here.

1900 hrs.

| am asking you, when would you put sense into these organisations that are tarnishing, not only, the image of this
country but also of your Party and of your leadership? At some point of time you should stand up and say, ‘thus far
and no further'. The hon. Prime Minister has already said that no more is he going to tolerate these things and is
going to take action against them. Yet, we know what is happening. It is being said that everything is being done by
the ISI and Pakistan. But how can the Government rope in those extremist groups when the Government cannot



rope in their own extremist groups, with whom they are associated? How can the Government take a stand when
they are not able to rope in their own people? | am not talking for the sake of talking. We have been told that we are
foreigners spft-epft aw @ & ®ar fAwett 81 They talk about the second Quit India Movement'l... (Interruptions) &1 wa
forerr@sr @ g, & A s @ fRanl This has been said in a Press Conference. They say that this is the second Quit
India Movement against them. This has been said by Dr. S.K.Jain, the national Convenor. He has said, ‘they are
helping separatist forces and we will compel them to leave India by virtually launching a Quit India Movement
against them'...(Interruptions) They say that they do not have the moral ...(Interruptions)

MR. DEPUTY-SPEAKER: Shrimati Alva, which paper are you quoting from?

SHRIMATI MARGARET ALVA : Sir, | am quoting from the Asian Age. | am quoting a person by name Shri S.K.Jain.
He is the General Secretary of the Bajrang Dal...(Interruptions) | can quote from Press reports. It is a public
document.

Sir, he says, "they do not have the moral right to stay in India'. This has been said in a Press Conference.
HH SHT "R (Fare) @ s 79 o @ € a8 F8 78 2|

MR. DEPUTY-SPEAKER: She is quoting from a Paper. That is why | asked her about the paper from which she
was quoting and all those things...(Interruptions) SHRIMATI MARGARET ALVA : If you are interested | am laying
these papers on the Table of the House...(Interruptions)

#t fa@ wiar | R A 6 78 Jaeen & 78 ff fF orgEar 9 S 98w g9 |
HET IHT ARG @ 8 Tl 8 a5 SH @e fan 8l
SuTeas ey W el a1 # orems 98 e | SRR TR W Fie fn & gEfifay # swer am gen anl

it wnle e @ F TR A TE iR A @ Fie IR @ g o R ) #ft fLva 3wt A e § 3 39 eRw @ wew M ' 9@ B
He has said this and | am quoting what he has said. Justifying the attacks on the minorities he has said, "these are
the result of the anger of patriotic Hindu youth against the anti-national forces'. at g7 &gt #t @7 7Y, RN i a7 I
it Arer 8, @ 2§l

He also has been quoted the same statement in The Tribune, as made by Shri S.K.Jain. He has quoted others
also...(Interruptions) All | am saying is that these statements are being made; they are repeatedly printing them and
are circulating them, but what is the Government doing? If this hate campaign is allowed to go on, then everybody,
any anti-social element can take advantage of this and can attack the minorities...(Interruptions) @ st sew & fag &, £
e 8, T0H W & Wil 8, 38 Dol & W U™ 3iReqa ft 81 3 |9 wee s Fieret €1 The politics of subversion — the
Church'; "Religious conversion' and "Hindu Vivek Kendra. Each one of them is bringing out inflammatory
documents. Is the Home Minister aware of it? Are these things coming to your notice through the IB? Are these
matters coming to your notice through the intelligence agencies? Every time you talk of intelligence failure sr=fie &
i R 8 T, SR A At 8 T, Fet ot @ sfeni dr § 7 @ 7 <9, § gaei @9t wisa § gl These contain the
incidents in the country, the material that is being circulated and the new draft Constitution that has been circulated
by your youth wing for a "Hindutva' India. The document that has been prepared by you is with me. You have
circulated it at your last Convention. There is a pamphlet signed by Shri Advani that brings out the new features
that are required. | have spoken about it in Parliament and | have also presented it in Parliament earlier. What | am
saying is, what are we heading for?

Sir, the Government, 50 years after freedom, has set up Constitution Review Committee. They want to change the
Constitution; they want to do something else, maybe.

Now, | have some papers here with me. | am not quoting these things. These are already there in the papers
...(Interruptions) | have The Pioneer, this is supposed to be the paper of the Government in many ways, and the
headlines of the paper says, "VHP kicks off a row over Christian schools'; "VHP re-conversion drive'; "VHP and
Bajrang Dal burns copies of the Bible'. These are the headlines g% @1 @e & @t swva 78 ¢, ®a IR €1, then "Delete
special minority rights, says the VHP'. Then, there is a whole editorial on 'The mockery of the Bajrang Dal'. 3= <@
AT R # ue #

Sir, what is its impact on the feeling of unity and secularism in this country? How would you have liked somebody
doing this to you all the time? Nobody would like it. | am asking the Government, what crime have we committed
that we should be targetted in this way?

Sir, the other argument that has been put out against us is that we get foreign money. The Government could have



a debate on this because all money comes through the RBI.

The statement issued by the RBI shows that the VHP and other Hindu organisations are getting more money as
compared to all the Christian organisations. But that is nothing wrong; that is a patriotic way of collection of money!
These figures are given by the RBI, Sir, and | will lay them on the Table of the House. It has been officially stated as
to how much money is coming to which organisation through the RBI. However, only the Christians are targeted.
Everything comes through the RBI with the permission of the Government. One has to register his organisation with
the RBI. @5 # 7ot & 91 9 W@ FeR 81 89 Hd 9@ H {9 seax o o ¢ 1a€) ( =@um)

t A waa IR A F FEr on R A & uw aww ¥t e 8, L ( 2EEm)

SHRIMATI MARGARET ALVA : They say that we are anti-national. | leave it to the Home Minister. If he has any
proof that any one of us is involved in anti-national activities and any of us is getting money from abroad without
naming the sources, let him prosecute us and send us to jail. We are prepared to go by the law. But this kind of a
malicious campaign is not correct.

Here is an official proforma that is required to be filled by us. This is circulated by the Gujarat Government. It
contains items like 'Name of the educational institution’, 'To which country does your organisation, or school, or
college belong to', 'amount received from that country', 'amount received from Union or State Government', etc.
Every single school has to fill up these three pages and convince the Government there that we are above board.
After these many years of being in this country, today suddenly there is a suspicion in their minds and they are
asking us to fill all these proformas.

DR. NITISH SENGUPTA (CONTAI): It has happened during Emergency also. ...(Interruptions)

SHRIMATI MARGARET ALVA : You were sitting in Congress and advising the Government at that time. | know how
much advice you have given to the Congress Government. Do not talk about that now. Please let us not get into an
argument over it. smuat Tfbfagea omw T He & fav SR M oy AR @ fea &m fe 2, # st €1 | have been a
Minister and | know enough about it. Let us not get into it.

MR. DEPUTY-SPEAKER: Please wind up now.
SHRIMATI MARGARET ALVA: | amsorry, Sir. | will finish shortly.

Now there is another propaganda going on. | have seen these pamphlets which say that in the North-East Indian
soldiers are being killed by the Christian insurgents. They say that it is a battle between the forces and the
Christians and that the Christians are killing our soldiers. What happened in Kargil? Did not Christians die side by
side; did not Muslim soldiers die side by side the Hindus and the Sikhs? Now they say that suddenly we are killing
the soldiers in the North-East. Insurgency has nothing to do with these issues. It is a political issue. It is a battle they
are fighting. You deal with them as you have to but do not communalise even that and say that Christians are Killing
the troops in the North-East. | do not understand the arguments that are being put forward. Our soldiers are dying in
Sierra Leone; they are dying in Kosovo; we are sending them everywhere. Some of them die in the North-East;
some die in Assam; and some die in Kashmir. Why should we minorities be blamed for that? We all know how many
of them have died in Punjab. Was that because of the minorities? | do not understand these arguments.

Sir, | do not want to politicise the issue. The basis of our unity is diversity. The day you try to destory it, we will fall
apart as a nation. Our forefathers have shown it to us; Indian history has shown it to us. Sitting together we have
faced challenges as one people. Today if you try to classify us into patriotic and nonpatriotic it would not . If is not
the interest of the country. = & &1 87

seft feft 7 @, i & @1 W @17 e Ran 7 @ &1 | will tell you why. It is because when you work with the exploited,
the tribal people who have never had a voice, your whole social system gets shaken. You want them to stay where
they are. You do not want them to stand up and speak for themselves. Why did the Scheduled Caste people go to
Buddhism. sarfma @t a@ o=a €1 9 aia vae w30 St & o8 @ § 5 @ © W, dsges are iR dsges e @ dn sAtEa
=red &1 They want the dignity of being treated as human beings in the villages and in the backward areas.

Go and work with them. Who is stopping you? You have so many temple trusts, you have so many public trusts.
Send your people to go there. Let them work there. Thousands and thousands can go and work. There is still more
work to be done.

&9 @I @gd BT €, Wg H g8 @& | ®ed & 89 O ous Wil aferg, g # wm syl Go and work with the leprosy patients.
Go and work with the AIDS patients whom nobody wants to touch. Go and work with the orphans, the abandoned
children on the street. We work with them. And, for having worked with them, we have been called 'instigating



trouble'.

| was in the Home Ministry. | know, so many cases are there. For example, in the backward areas of Bihar, tribal
areas in U.P., Madhya Pradesh. What are the charges? They are not priests or nuns but they are young people
who are organising labour, organising the tribals against liquor, the land rights. They are all branded as naxalites
and locked up. | say that they have the political patronage with the connivance of police. Why? Because these
people are being organised to fight against all this. Anybody who supports them is called a naxalite. Arey baba,
everybody who talks for them is an anti-national. s=&! & €, T &1 21 W& &% & wem|

Sir, all | am saying is "hate begets hate and unless we learn to live in peace and accept each other.'
MR. DEPUTY-SPEAKER: Please Conclude now.
SHRIMATI MARGARET ALVA : | am concluding now.

As Mrs. Stains, after that whole incident, said in true Christian spirit, "Father forgive them for they know not what
they have done." This is the spirit.

As Shri Sangma said, we are not afraid of attacks on us. Christianity all over the word has thrived on persecution,
on the blood of our martyrs. The more you have killed, the more Christianity has spread. We are not afraid. We may
be two per cent. We are prepared to pay the price. But you will see, in this country, the Christians marching in
silence with black badges.

As | said, we sat the whole day outside the Rajghat on the eve of the Independence. What did we ask for there? We
asked for forgiveness and acceptance, that we may all live as one people and make this nation great. That was our
crime, not taking revenge or reacting with violence.

This is the spirit in which | appeal to the hon. Home Minister and to my colleagues in Parliament. We may belong to
different places, different religions but we still are one. | may tell this august House that both my daughters-in-law in
my House are Hindu girls. | have not converted them. They are not converted. They stay with me. One is the Rajput
girl and the other is the Coorgy girl. They stay with me. My only sister-in-law is married to a Muslim. What difference
does it make? s @t g I 9 Hed © | I AN J§ a6 HiRg| St 81 |

Finally, Sir, the slogan of the Independence Movement was:
RiCEAIE R
apft T Wy ge-a98q aterg| But we were one. That was the slogan of Mahatma Gandhi.

Sir, | conclude with these words from Tagore and | think, this should really be the theme today as we enter the new
millennium:

"Where the mind is without fear and the head is held high,

the knowledge is free;

where the world has not been broken up into fragments of narrow

domestic walls;

where the words come out from the depth of truth;

where tireless striving stretching its arms towards perfection;

where the clear stream of reason has not lost its way into the dreary desert sand of dead habits;
where the mind is led forward by thee into everlasting thought and

action into that heaven of freedom;

my father, let my country awake."



MR. DEPUTY-SPEAKER: Now, Kumari Uma Bharati.
...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record except Kumari Bharati.
(Interruptions)*

MR. DEPUTY-SPEAKER: Shri Ramdas Athawale, please resume your seat.

* Not Recorded.
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M ®W & R SR A g St A omw wn R 6 segagw. @ @ Rl @ Reems e ssaa €1 wrela gae st o st diog @l
€ 3 3@ o 9a T €| STH! A T € fF 1984 B I A @ Recht F Fw B a@d @l # 9o ® A, 97 g ¥ U9 ST Y ST
T I A R 7D Fedl DI T §C UG D CHY A b I8 ¥, IH FHF (@ B g9 B FH HY SEEI A g ATl IqH HqDH AU A1
et I va@e R wfgenst, g=ai iR i @1 @91 ® ¥ e e Rrderd aren wrr 2l...(Interruptions)

MR. DEPUTY-SPEAKER: She is not yielding. No. Please take your seat.
...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Satyavrat Chaturvedi, if she is yielding, then you can do it. She is not yielding.
...(Interruptions)

KUMARI UMA BHARAT] : | will not yield, Sir. ...(Interruptions)

MR. DEPUTY-SPEAKER: She is not yielding. How can | give the floor to you?
...(Interruptions)
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SHRIMATI MARGARET ALVA : Please take action against them. | would request the Home Minister to arrest those
persons who have said this.
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MR. DEPUTY-SPEAKER: The reply will be given tomorrow at two o'clock. All the speakers will participate in the
debate today itself.

SHRI PRIYA RANJAN DASMUNSI : Mr. Deputy-Speaker, Sir, by making this announcement, you are reducing the
number of Members present in the House. If you had not made this announcement, everybody will be waiting here
to listen to the reply. Now, many Members will go away after making their speeches.
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MR. CHAIRMAN : We will have it looked into.
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MR. CHAIRMAN: You have spoken more than half-an-hour.
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SHRI CHOWDHARY (BERHAMPORE, WEST BENGAL): Mr. Chairman, Sir, thank you for giving me this
opportunity.

Sir, | am not dithering to say that it is a disgrace of sort as today we are dwelling on a sensitive issue regarding
atrocities on linguistic and religious minorities, while standing at the dawn of Twenty-first Century, we are nurturing
hope and new aspiration for future India.

Sir, it is quite paradoxical to note that on the one hand, we are bragging about the advancement of our country in
the field of information technology, e-commerce, e-governance, digital convergence and so on, but on the other
hand, a demented section of our society has been indulging in mayhem and depredation against linguistic and
religious minorities, and relishing a devilish pleasure, especially on peaceful, law-abiding Christian minority and
tribal population in India.

It is the pernicious outcome of the theory that is being propagated by the Sangh Parivar. That is, one man one
nation and one culture.

Sir, the rights and freedoms of the Indian citizens have been enshrined in our Constitution. According to the
Constitution, all persons are entitled to freedom of conscience; the right freely to practise, profess and propagate
religion. In addition to that, any section of the citizens residing in the territory of India or a part thereof, having a
distinct culture, language and script of its own shall have the right to conserve it. | would like to quote what Pandit
Jawahar lal Nehru had said. "Minorities in India are not racial minorities or national minorities as in Europe. They
are all religious minorities'.

Sir, on the pretext of apprehending the ISI agents, the Muslim minority is being harassed and tortured. Political
scores are being settled in this way. The name of the State, where it is being done, is obviously West Bengal. In the
North-Eastern region, the linguistic minorities are facing the same mortification along with ethnic cleansing. The
Hindu Minority in the Kashmir Valley has been systematically butchered and has been forced to leave the Valley.
Already a massive exodus, a sort of Diaspora has taken place. But this Government has not yet taken any viable
measure so as to ensure their return to the Valley. The driving force behind this sinister design is "political Islam'.

Sir, this is the land of the Gita, the Upanishad and the Tripitaka. Here, we are witnessing that thousands of copies
of the Bible are being burnt into ashes. May | cite one Christian hymn? “Lead kindly light amidst the encircling
gloom'. This is the land that has been graced by Swami Vivekananda and Shankaracharya. But here we are
observing that coffins of Catholic Christians are being pulled out of their graveyards on the excuse that the land is
an illegal property.

Sir, this land is regarded as the cradle of most ancient and vibrant civilization in the world. But here in the name of
conversion, in the name of ghar wapsi, tribal people are either being induced or are being threatened to get
themselves converted into the Hindu religion. Those tribal people who have been worshipping their own God and
practising their own animistic cultures for centuries are being forced to do this. This is the land of the Behula,
Ahalya, Sita and Anusua. But here nuns are being raped and molested, the statue of Mother Mary is being



desecrated.

The State of Gujarat has already been turned into a testing ground of Hindu Rashtra. The State Government of
Guijarat is leaving no stone unturned in saffronising that State. You can observe that thousands of signboards are
being erected in various villages in that State saying, "You are welcome to the village of Hindu Rashtra'. Everybody
in this House must admit that since the assumption of power by the NDA Government, atrocities and brutalities on
religious minorities in the country have increased by leaps and bounds.

The Jag Mohan Reddy Commission Report of 1969 on the Ahmedabad riots; Madan Commission of 1970 on
Bhiwandi riots; Justice Vithaythil Report of 1971 on Tellichery riot; Justice Jitendra Narain Report of 1979 on
Jamshedpur riot; Justice Venugopal Report of 1982 on the riots in Kanyakumari; Citizens' Report of 1993 on
Ayodhya; and the latest Srikrishna Commission Report on Mumbai riots, all vindicate the hand of Sangh Parivar
behind those riots. It will be a great folly if we gloss over the atrocities on religious and linguistic minorities by saying
that it is a mere law and order problem.

The idealogues of Sangh Parivar compare the problem of Jews in Germany with the question of Muslims in India
thus revealing the evolution of a concept of internal enemy, distinctly along the Fascist line. The Sangh Parivar is
projecting India as a land of one religion and propogating that race spirit is a child of our religion. . According to
them, foreign races in Hindustan must either adopt Hindu culture and Hindu language, or may stay in India wholly
subordinated to the Hindu nation , claiming nothing, deserving no privileges, no less preferential treatment and not
even citizens' rights.

| would like to quote Swami Vivekananda, " It has proved to the world that holiness, charity and purity are not the
exclusive possession of any church in the world. He said, "Every system has produced men and women of the most
exalted character. On the face of it, if anybody dreams of exclusive survival of its own and destruction of all others, |
pity for them and point out to them that in spite of all resistance soon upon the banner of every religion will be
written - help, not fight; assimilation, not destruction; peace and harmony, not dissension.

Finally, | would request the House to exert all endeavour in order to bring about peace and harmony in our country.

DR. AD.K. JAYASEELAN (TIRUCHENDUR): Hon. Chairman, Sir, | am very thankful to you for giving me the
opportunity to speak. Many speakers have spoken elaborately against the attacks on the minorities. | have my own
views. | am from Tamil Nadu. In Tamil Nadu, we have a different culture. We have inherited the Dravidian
Movement which was sponsored by a great personality Periyar and our great leaders like Aringar Anna, and our
dynamic leader Dr. Kalaingar stood for it.

In Tamil Nadu, there are no communal riots. There may be some isolated cases here and there, and that too
because of personal differences. Suppose, a person goes to a Christian institution demanding a seat, he may not
be given a chance. Because of that he may make some mischief here and there. But on the whole, in Tamil Nadu,
the culture is a little different. The people of Tamil Nadu want to live in peace. They want to live with communal
understanding. But in other places, everybody knows what is the position. | need not elaborate much. It has been
elaborated by many speakers.

The atrocities on minorities have been condemned by everybody. | very much appreciate our hon. Prime Minister
for taking all possible efforts. | know all the leaders of our country, particularly, the hon. Prime Minister are very
much against the atrocities on minorities. Our hon. Prime Minister openly came forward to help the minorities. As
minorities, we are very grateful to the leaders of our country and our State.

At the same time, there are some explanations for attacks on minorities like, it is an isolated case, or it is the
activities of ISI and so on and so forth. So, it is the duty of the Government to see and brand them as anti-social
elements. When we say that our country is a secular country, you must declare the culprits as anti-nationals. We
must rather eliminate them, or we must eliminate that ideology from their minds. We must be very tough with these
people who do all these dastardly things. Attacks on any religion of any person must be condemned.

| know, in the political arena, how some political leaders change their colours. When they are in the Opposition,
they speak in different languages; when they occupy the position of the power, they speak in some other
languages; and when they are with alliance, they speak differently in Tamil Nadu. But our leader Dr. Kalaingar
gives importance to minorities, and under any circumstances, stands taller than anybody in this aspect or in this
field.

So, | think that the leaders of other parties must learn from our dynamic leader Dr. Kalaingar to stand for the
minorities and for the oppressed people. The so-called majority people have their own responsibilities in our
country. Our country is known for its culture. It is very much appreciated all over the world. When we go abroad,



they very much appreciate our culture and tolerance. When the Hindus are the majority people, they must hold the
responsibility to help the minority people and create confidence in their minds and bring peace in this land.

Earlier, we used to talk about IQ and then EQ. But now, there is SQ. SQ means the spiritual quotient. As one sage
has said, because of vested interests and ego, all these unwanted things are happening. We attack others. So, we
must drive away the ego, the 'l', 'my religion', then only the God will enter our heart. So, all the people irrespective of
majority or minority community accept this. We should shed the ego. Then only we can have the God in our hearts
and bring prosperity, peace and happiness in our country.

Thank you very much.
MR. CHAIRMAN : Now, Dr. Raghuvansh Prasad Singh.
...(Interruptions)
SHRI SIMRANJIT SINGH MANN (SANGRUR): Sir, will the Sikhs also participate in this debate?
MR. CHAIRMAN: Yes.
SHRI SIMRANJIT SINGH MANN : Thank you.

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Sir, will the Bodos also participate in this
discussion?...(Interruptions)
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MR. CHAIRMAN: Nothing will go on record except Dr. Bikram Sarkar's speech.

(Interruptions) *

* Not Recorded.

DR. BIKRAM SARKAR (PANSKURA): Sir, I rise to participate in the discussion on the atrocities of minorities. India's
age old tradition is of faith in unity in diversity and the philosophy of secularism, tolerance and communal harmony.
It is in this context that the subject of atrocities on minorities is being discussed. | had the occasion and opportunity
of seeing this from the other side as a civil servant in the State Government as well as in the Central Government.
Now, | have the opportunity as a Parliamentarian. | find that every year we discuss this particular subject and go
back to our homes fully satisfied that something would be done. So far as Christians are concerned in India they are
feeling insecure. As it appeared from the speech of Shrimati Margaret Alva and Shri Purno A. Sangma, there is a
general feeling that the Christians in India are feeling insecure.

| agree with Shri Sangma when he says that justice should not only be done but should also appear to have been
done. There is a responsibility on all of us. We should rise above party politics. It is a fact that the Christians,
unfortunately, are feeling isolated from the mainstream. They are very much a part of our country. They are Indians
as much as the rest of them are. We demand that all-out efforts should be made to give them all security and
protection that is needed. Some other sects and segments, like Scheduled Castes and Scheduled Tribes, are also



victims of atrocities. So are the Muslims and Sikhs. So far as the Scheduled Castes and Scheduled Tribes are
concerned, now we have a National Commission for Scheduled Castes and Scheduled Tribes. Afew years ago, we
had a Commissioner for Scheduled Castes and Scheduled Tribes. Their Annual Reports are not even discussed.
This is given the lowest priority. The result is that we do not come to know the mind of Parliament and the House as
to how they are reacting to those Reports and its recommendations.

| had the occasion to privately visit Keonjhar district after Mr. Stein's murder. It was very sad. When | went there |
found that the tribals, as everywhere else, are not taken care of. The State Government has miserably failed to take
care of the developmental aspects of the poor Scheduled Tribes in that part of Orissa. | made it known to my leader
and my leader conveyed it to the Home Minister. The projects and schemes meant for their economic development
had been diverted and the people did not get benefit out of these schemes and projects.
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This may be one of the reasons why they were taken care of by the Christian missionaries or others. Maybe, it is
one of the reasons or factors for drawing them towards Christianity and some of them got converted into the
Christianity. If it is said that there is no conversion in the country that would be blasphemy. There are conversions.
Even in the reports of late '80s, we find proselytization in certain parts of India including Tamil Nadu. But some how
these reports were not even discussed.

So far as the Scheduled Castes and Scheduled Tribes are concerned, they are the poorest of the poor. Whenever
they try to assert their rights which are given to them by the Constitution, they are harassed and atrocities are
perpetrated on them on some occasion or the other. If they show the temerity to demand the rights and the benefits
provided by the Constitution, they are made victims of atrocities.

Shrimati Margaret Alva was mentioning about civil servants. This is unfortunate that the entire blame is put on civil
servants and the political leaders go scot-free. Irrespective of political parties, they put blame on them. | have seen
how they behave. | would say that we cannot escape or shy away from our responsibilities. That is why, on behalf
of my party, | would say that this should be kept above party politics. We must look at it as a source to find out what
the reasons are. As | have said, our philosophy is secularism, tolerance and communal harmony. My Party,
Trinamool Congress is a firm believer in this.

Shri Sontosh Mohan Dev talked about linguistic minorities of certain parts of Assam. There are manifestations of
this in different parts. Kashmir valley has been mentioned. That is also one of the things. But we must go into the
root causes of these things instead of paying lip service only. For that, we must do a little bit of heart searching to
find out what exactly we want to do. Shrimati Alva was mentioning many things. She ended her speech by quoting
Kavya Guru Tagore. | hasten to say — even though it is not really connected with this — that this was censored in
the Press when emergency was there. |t is said: "held head high without any fear". But it is very difficult, particularly
for those who are dispossessed and who are at the receiving end.

Sir, before | conclude, | bring to the notice of this House the atrocities perpetrated on the Muslims and Scheduled
Castes in Birbhoom. | have authenticated the names of those persons. | would place it on the Table of the House. |
read out the names and one can easily find out which community they belong to. They are Raja Sheikh, Ali
Hussain, Nijam Sheikh, Rasool Baksh, Sheikh Saboor, Sheikh Shaffiq, Harai Sheikh and one Scheduled Castes or
may be Scheduled Tribe called Saran Mehta and again Ashraf Sheikh, Sheikh Shaffiq, Sheikh Salamat. | have
authenticated this list and | am submitting it to the House. Along with this, | am also submitting a report consisting of
1500 names whose houses were looted and burnt. | have authenticated this...(/nterruptions)

SHRI RUPCHAND PAL : Sir, those who were killed and arrested belong to the same community...(/nterruptions)

DR. BIKRAM SARKAR : Sir, they are from different parts of the State including Midnapore from where | have been
elected. Sir, the minorities including Scheduled Castes and Scheduled Tribes are being butchered in West Bengal.
Sir, as | said, we want to keep it above politics. The hon. Home Minister is here and | would request him to
intervene. Sir, | am submitting this authenticated copy for the record.*

* The papers sought to be laid on the table were not treated as Papers Laid on the Table.
...(Interruptions)
SHRI ANIL BASU (ARAMBAGH): Sir,**

a€,|...(Interruptions)



SHRI SUDIP BANDYOPADHYAY (CALCUTTA NORTH WEST): Sir, he should withdraw those words and
apologise. .....(Interruptions)

SHRI ANIL BASU :**
a€|...(Interruptions)
SHRI SUDIP BANDYOPADHYAY :*
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record.
(Interruptions)*
MR. CHAIRMAN: | will go through the proceedings.
...(Interruptions)
DR. BIKRAM SARKAR : Sir, | need your protection. What does he mean when he says like that? ...(Interruptions)
MR. CHAIRMAN: If there is anything unparliamentary, it will be expunged. Please take your seat, Dr. Bikram Sarkar.
DR. BIKRAM SARKAR: So, Sir, you feel that there is something to expunge.

MR. CHAIRMAN: Yes, if there is anything unparliamentary. Now, Shri Golam Osmani may speak.

** Expunged as ordered by the Chair.
* Not Recorded.

SHRI A.F. GOLAM OSMANI (BARPETA): Mr. Chairman Sir, it is a long discussion in which very many Members
have projected their views on this subject. | would take up only one issue. If the Government, at the persuasion or
pressure of reactionary forces, becomes nervous and takes steps, it would lead to destabilisation. The case of
Assam is the most pertinent one. The agitation in Assam was basically due to some racial problem. What is
happening in Tripura? The Bengalis have become the majority there in course of time and now, the tribals are
agitating. That is understandable. In Assam also, in the course of 80 years, various types of people, including
Muslims, Nepalis and others, went there and made their habitation. So, naturally, there was a reaction. In short, in
1980s, there was a movement designating them as foreigners and that they should be driven out. Very many
Muslims were forcibly turned out of Assam. At that time, it was realised that the so-called deportation by police will
not be legal and that it will create some complication.

Then the question of application of Foreigners' Act came. Then the foreigners' order was issued in 1964 whereby
tribunals were instituted. Till then, by the end of 1970s, the problem was more or less over. During Assam agitation,
the same question again came up. Ultimately, there was a settlement, that is, the Assam Accord wherein it was
decided, in the wisdom of people in the Government as well as in the Opposition, that 1971 had to be the cut-off
year and those who came between 1966 and 1971 were placed in a separate category. They were treated as
Indian citizens but they were disenfranchised for 10 years.

To give effect to this position of Assam Accord, two legal provisions were made. One of the provisions was,
necessary amendments were made in the Citizenship Act whereby 1966-71 stream was placed and for those who
came after 1971, a separate law was made. That is called the lllegal IM(DT) Migrnts (Determination by Tribunal) Act
of 1983. That was the condition and the agitators who came to power in Assam in 1985 not only signed the Accord
but also agreed to it and then some amendments were made.

After that, they said that there are 60 lakh foreigners, but they miserably failed to come nearer to that figure. | would
like to quote only some figures here for the perusal of the Home Minister to understand as to why this demand for
the abrogation of the IM(DT) Act is made. In the statement made under the IMDT Act, the total number of cases
inquired by the police and finalised during 1986 and 1993 was 2,87,625. But previously also, a lot of harassment
was made by the police.



MR. CHAIRMAN : Please conclude now.
SHRI A.FF. GOLAM OSMANI : Sir, kindly give me few minutes more.

So, it was referred to a scrutinising body comprising of DC and SP who are required, under the IMDT Act, to refer to
the Tribunal. Out of 2,87,000 cases, only 28,000 cases were referred to the Tribunal and 2,50,000 cases were left
out. You can imagine the extent of harassment that was meted out to the people. Out of 28,000 cases referred to
the Tribunal, 26,000 cases were disposed of and only 2,000 were found as foreigners. This is why the IMDT Act
has to go. Whoever the police think as foreigners, they serve notice to them under the Foreigners Act and they say
that they have to be deported. This is against all notions of fair play and justice. Therefore, | would request the
Home Minister to examine this problem very thoroughly before deciding anything about the IMDT Act.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Mr. Chairman, Sir, | am grateful to you for permitting me to participate
in this discussion. At the outset, | want to say that clashes and attroticites have occurred in our country a number of
times. We have discussed here only about the atrocities on religious minorities and only few speakers have spoken
about the problems of linguistic minorities there are instances of class and cast conflict too. Democratic temper is
developing at very slow pace.

Sir, | would like to draw the attention of the House to some years back. The word which has been repeatedly used
here is 'secularism’. When did this word come into existence? Did our nation used this word from time immemorial?
The word which has been used in the Constitution is dharmanirpeksha. We have been repeatedly uttering it as
panthnirpeksha. In a number of speeches made outside, it is uttered as sampradayanirpeksha. But what is the true
character of this so-called 'secularism' in the context of our nation which is built up with so much of sacrifice? When
we go back 5,000 years ago, | would like to ask whether there were no clashes between different communities.
There were clashes in those days also. During Raja Vartrihari and Vikramraditya's time, in the 5t Century AD., a
number of clashes were taking place. When did the Hindu concept come into existence? When did Ganpatya,
Shaiva and Shakta come into one fold? When did that take place ? Was it during Goswami Tulsidas's time?
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Can we say that it took place 1,000 years ago when the nomads from Central Asia invaded our country? When did
this concept of scularism come into being? Was 'secularism' imported from Western thought or was it totally
inherent within our Indian psyche, what we call, the Bharatiyata?

Sir, many speakers who spoke before me used the word 'tolerance’. They have also mentioned Swami
Vivekananda's utterances and Guru Rabindranath Tagore's utterances. But they have repeatedly mentioned that
Hindus are tolerant. It is not only that; the Hindus respect other religions. We respect all the religions. That is why,
four specific dharma have florished within our country, namely, Hinduism, Buddhism, Jainism and Sikhism. These
are the four inherent religions of this part of the world. We have not only tolerated other religion, but we have also
accepted recognised and we have given respect to Christianity which reached our shores 2,000 years ago, before
it reached Rome and before it reached Europe. Before Europe was enlightened by Christianity, it reached our
shores.

The most modern religion of this world is Islam. It had the patronage of the feudal lords for more than 800 years. A
question was being asked by Shrimati Alva: "We have schools for the last 100 years. Why are you asking this
question?" For more than 150 years, you had the privilege of getting the patronage of the administration. Normally,
most of the Hindu institutions did not get the patronage for the last 1,000 years. We did not get the patronage. We
have respect for other two foreign religions too. There came Parsis — the Zoroastrians. Then came the Jews.
These are four religions which came from outside. Not only have they been tolerated but they have also been
accepted and respected. | would come to the cause of clashes.

At this juncture, | would ask a very simple question. How many Christian missionaries have gone to the Muslim
areas and done work? Where are they? This question has never occurred to us.

MR. CHAIRMAN : Please conclude.

SHRI BHARTRUHARI MAHTAB : Today, what is the position of Hindus? If you take the whole world into
consideration, the Hindus are in. There was a time when Hindus were in Central Asia, and also on the banks of the
river Nile. After the partition in 1947, we have been confined to this part of the sub-continent. The refugees have
come from the West and also from the East. We have become a minority in the whole world community. If there is a
temple somewhere in other parts of the world, we feel elated because there are Hindus outside this country.



But | would like to draw the attention of the House, especially, the Minister of Home Affairs, about the problem of
linguistic minorities. The languages which has been recognised by the Constituttion in variably get protection and
privilages in this country but there are languages which are slowly dying down. Urdu is one of that language. So
also Maithili. Sanskrit which is the mother of more languages of India is also in a minority. Sindhi is also a linguistic
minority. But we are not discussing this. | would draw the attention of the House towards the creation of linguistic
state and the problem arising out of it. We had raised this problem earlier when the Bihar Reorganisation Bill was
being considered. Our States were formed linguistically. Orissa was formed along with the Sind Province in 1936.
At that time, just two linguistic States were formed. But in 1948, that is, after we got Independence, two erstwhile
princely States Sareikala and Kharsnal were also merged with Orissa. Later on, it went 'temporarily’ to Bihar for
administration. What happened instantaneously? Oriya was the court language of those princely States and Hindi
was imposed. There were 1,500 Oriya schools. How many schools do exist there today? | would request the
Minister of Home Affairs, through you, that there are a number of people of linguistic manority nature like this who
are just outside the border States in different districts, say, in Midnapore, East Singhbhum, West Singhbhum,
Raigarh, Raipur, Srikakulam, Vizianagaram and Visakhapatnam. It was decided to protect these lingustic manorities
by those respective states. But seldom anything has been done.

MR. CHAIRMAN: Please conclude now.

SHRI BHARTRUHARI MAHTAB : There are areas outside lingusitic state which need attention. Similarly, there are
Marathis outside Maharashtra. But | would request that all attempt be made to protect the linguistic minorities. Why
is it that only when certain atrocities are being committed, the Central Government is reacting to it? Why are not
precausionary measures taken before hand?

MR. CHAIRMAN: Please conclude now.

SHRI BHARTRUHARI MAHTAB : | am concluding. Now | come to the crux of the problem. Orissa was the First
State in 1958-59 to enact the Bill which was called the Orissa (Freedom of Religion) Act.

It was enacted in late fifties. The Christian community went to Orissa High Court against that Bill.
MR. CHAIRMAN : Please conclude now.

SHRI BHARTRUHARI MAHTAB : Sir, it needs a bit of explanation. Similarly, in Madhya Pradesh also an enactment
was done. This was in 1958-59. The Orissa High Court took a decision against the enactment of this Bill and
Orissa Government went to the Supreme court in 1973. The Supreme Court gave a decision in favour of this
enactment of 1958-59 in the 80s and rules were framed specifically relating to conversions. Whereas Madhya
Pradesh enactment was quashed by the Supreme Court, Orissa enactment was upheld and a condition was put
that whenever there is a conversion or reconversion, the Collector is to be informed much in advance.

What has happened in Manoharpur, Keonjhar or Mayurbhanj is a reaction to non-compliance of this Act. Rules
were framed in 80s and this took about 25 years just for this enactment where Hindus or socalled majority people
are unable to protect...(Interruptions)
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SHRI BHARTRUHARI MAHTAB : Sir, let me conclude my speech.
Sir, | would urge upon the hon. Home Minister to look into this matter.

SHRI K.A. SANGTAM (NAGALAND): Mr. Chairman, we are discussing about atrocities on minorities, but | would like
to draw the attention of the House that | represent a State where we have no problem about the minority aspect.

Sir, we have heard very interesting points from various speakers who have spoken here earlier and they have
enlightened the House. But in my State, Nagaland, somebody has mentioned that the figures that Nagaland has
about 87 per cent Christians. Now, comparatively, in other parts of India, we do not have that much of percentage
as far as Christian population is concerned.

Nagaland has got this Christianity only about a century back. About 2000 years ago when Christianity came to the
shores of India, at that time, we were still very primitive. But about a century ago, when the first Evangelist came,
people in Nagaland were head hunters , bloodshed was there. One village was fighting with another village. When
this Evangelist came, he said, """we will bring you a good news and you must listen to it. The Evangelist spoke out
to them, """that if you kill each other, you will go to Hell.""" The Evangelist also told them """that in order to save
your soul after death, you must accept Jesus Christ and before that you have to confess all your sins and accept
Jesus Christ so that you can have eternity in the next world."™" So, with that simple belief and faith they have



accepted Christianity.

Now, within such a short span of time, the percentage has increased to 87 in Nagaland. Today, in Nagaland, we
have Hindu Temples, Gurudwaras, and Mosques. But before we embraced Christianity, we were not Hindus or
Sikhs or Buddhists, we were Animists. Suppose today we are asked to convert to Hinduism or Islam, it will be quite
absurd for a Naga. We were Animists and we had our own heritage, we had old beliefs and faith. So, Christianity
stays and today, we Nagas would just like to request that India being a secular country and the State of Nagaland,
where | come from, is a very sensitive State and no one should provoke the people to take action against the
manorities in the State.

On the eve of the 53" Independence Day, the President, Shri K.R. Narayanan, in his message had said:

"The precious heritage of tolerance of different faiths and ideologies, which has been the cementing force
in our complex pluralistic society, is showing signs of breaking down and a new intolerance, resulting
often in violence, is manifesting itself in our society. "

It is very correct. Today | may have no problem in my own State. There is no guarantee if wrong actions are not
checked. Many Members have been stating that in Madhya Pradesh, Gujarat, Maharashtra, Bihar, Uttar Pradesh,
Orissa, and even in Assam, there are a lot of atrocities committed on the minorities - Christians and Muslims. Now,
if this is allowed to continue in a secular State like India, | think, this is going to create a lot of problems. So far, the
Nagas have been tolerating it. We have been giving all the other religions an equal place. If this sort of thing are
allowedd to flare up in other parts of India, what message will go out? Even in places like Kashmir, we have got a
lot of Muslims. Then, in Mizoram and Meghalaya, we have a large population of Christians. In these places, thank
God, nothing has happened up-till now. But if the Government does not control these anti-social organisations, |
think, there will be a time when those people in Kashmir and in North-East States will start reacting and even our
friends who are in minority in those areas will be in great danger.

Newspapers and various medias have reports have been pointing fingers on the Bajrang Dal, Vishwa Hindu
Parishad, RSS had . There is a saying that, there cannot be a smoke without a fire. So, | think, whatever is going in
the country needs to be checked. Unless this is checked, - it is not only in those places which have been mentioned
but in other places also, where the Christians are in majority - they can also flare up. Then, it will be very difficult for
the Government of India to contain it. Not only that, we have got other external forces, which are trying to disturb
the country. Why should we Kill our own brothers and sisters? These nuns who are raped are Indian citizen. These
priests who are murdered are Indian citizen. Just because they believe in one faith, why should someone should
take their live?

MR. CHAIRMAN : Please conclude.

SHRI KA. SANGTAM: Sir, please give me some more minutes and | will end up as | am making a very important
statement. If the Government of India does not take care, do not blame the opposition because | am giving a very
serious thought to all the politicians assembled here and also to the hon. Home Minister, who is here now, and this
will be very valuable for the Government also.

| think, a check should be immediately put on these organisations, whichever organisation they might be. They
should not be allowed to go scot-free. Put them behind the bars. Tell them that this is not good for a secular country
like India. Therefore, a message should be sent very clearly to these organisations to stop this nonsense
immediately.

MR. CHAIRMAN: Now, Shri Joachim Baxla.
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SHRI KHARABELA SWAIN (BALASORE): Sir, | rise to speak with a very heavy heart because | hear persons like
Shri Purno A. Sangma and Shrimati Margaret Alva say that they feel threatened and they feel very insecure in this
country. | feel very disturbed. | do now know the reason why we are being told in this country that we are the
communalists. Being a Member of the Bharatiya Janata Party,a Swayam Sevak of Rastriya Swayam Sewak Sangh,
when | am being told this, | also feel very disturbed.

Why? On the other day Shri Muniyappa, who has left now, sitting on the other side from the Congress Party, in the
course of his speech has said that Hinduism is the worst religion in the world. Islam and Christian are the best.

He said so. It is in the record. All the Members, | remember on that day heard it. The late lamented Rajesh Pilot was
sitting there; he just let out a very embarrassing smile when he told this and we listened to it. But we tolerated it.

Shrimati Margaret Alva and Shri P.A. Sangma have raised a question: Why is this happening? There must be some
reason behind this, because they say that the Christians are a minuscule minority in this country and the majority
community is waging an attack on them. There are reasons. Because, as every Christian --as they say -- is telling
that he is being threatened. The majority community, the Hindus, has got a mind and they also feel something.

Something happened in my constituency. Once in 1999 we heard on BBC that a nun was raped in Baripada, my
constituency. When she was waiting for a bus, a woman came to her in a car and asked, "I am going in this
direction. Are you interested in coming in my car?". The nun said, "Yes, | want to go." So, she went and on the way
she found that the driver or the person was not a woman. He was actually a man and he raped her inside the car.
Some time later she escaped and went to a Church.

Shrimati Margaret Alva raised many times about The Asian Age. It published a cartoon , saying, "Beasts posing as
men, disguised as women (Orissa rapists).

Then the late Archbishop of Delhi gave a statement in the same Asian Age:

"Raping a woman is a heinous crime and every man should be ashamed of this, but when that rape has
been carried out on a religious woman who has consecrated her life to God taking the vows of poverty,
chastity and obedience, the crime becomes sacrilegious and diabolical."

Five thousand Christians took out a procession in my constituency writing the same, "God, forgive them. They do not know, what they do." What is the
meaning? These Hindus, hawe raped a Christian nun and they want God to forgive them! Then the next day, a bus conductor issued a
statement that that lady had travelled in his bus and not in a car.

What about the medical report? The medical report says that :

"Considering the findings with the hymen and with the vaginal introitus of the victim lady, it could be
inferred that the victim lady is experienced to sex act previously to the alleged occurrence; and no recent
sexual intercourse ".

That was what the medical report on the nun said!

What is this? The nun is absent. | had to sit on a one-day Dharna in front of the Collectorate just to get her
arrested, to create communal harmony. She has vanished. So, what | mean to say is that it is unfortunate that no
newspaper published this, that this happened, that this was the medical report. What will a Hindu feel if this
happens to be done by another community?



So, | mean to say that this is the reason why all these things are happening. You take the example of the lawyers in
Dara Singh's case. Everybody says that Dara Singh is a Bajrang Dal man or a BJP man. But he was not arrested
when the Congress was in power. It is only after the Biju Janata Dal and BJP came to power that they arrested him
and he is now in the jail. Our Government have even arrested his lawyer under the NSA. Even Shri Ram Jethmalani
fought the case of the assassins of Shrimati Indira Gandhi. He was not arrested. But the lawyer of Dara Singh is
now arrested under the NSA. Our Government did it, where the BJP is also a party to the Government.

The BJD is there from which Shri Mahtab was just speaking. ...(Interruptions)
MR. CHAIRMAN : Please conclude.

SHRI KHARABELA SWAIN : Sir, you give me some time. ...(Interruptions)

| will complete in three or four minutes.

Now, | will not repeat. | am also having the Minority Commission's Report with regard to Mathura, Agra, Kosi and
Rewari. However, | will not go through it. But the late Archbishop of Delhi has told the hon. Prime Minister that he
does not believe in this. The only Christian member, who is there in the Commission, is being accused as judas, a
traitor. He might be a stooge of the NDA Government. But what about Shri Shamim who was the Chairman? He is
not a Hindu. What about Shri Tarlochan Singh, who was the Vice-President? He is not a Hindu. There was another
Buddhist representative also. Do you mean to say that all of them are the stooges of the BJP, Bajrang Dal, VHP,
RSS and NDA? They do not have any mind of their own. So, if we do not believe in this Commission, then with
whom should we believe? Why are these things happening? These things are happening because there was a
conspiracy hatched against the NDA Government when it came to power in 1998. When the Jhabua incident had
occurred, the President of the USA, Mr. Bill Clinton, telephoned to our hon. Prime Minister. The German Parliament
had passed a Resolution. But, later on, when it was found that it was not the Bajrang Dal who was involved, there
was no apology from that side. Everybody was silent.

Now, take the example of the Press. It is also a part of the conspiracy. | am just reading one sentence from the
Asian Age. When Graham Staines was murdered, the heading was "Jai Bajrang Dal ! shouted the attackers. It is
the heading. Then, what is written:

"The mob (which killed Australian missionary Graham Stewart Staines and his two young sons Timothy
and Philip) blew whistles three times and shouted the slogan Bajrang bali ki jai. "

They should Bajrang bali ki jai and what was the heading, "Jai Bajrang Dal!".

Sir, there is an international conspiracy to defame this Government. Shri P.A.Sangma was telling that there is going
to be a conflict between the Christian block and the Muslims block in future. Which side will he take after the bomb
blasts in the churches in Karnataka, Andhra, or Goa? After knowing that who was involved in this, Shri Sangma and
others should try to know who is trying to draw a wedge between the Hindus and the Christians of this country.
They should understand about this thing.

Finally, | will just read one sentence from one of the Christian Reporters, Shri Francois Gautier, who is a French
man. It was published in The Hindustan Times of 15t February, 1999.

"Is the life of a white man more important and dear to the Indian media than the lives of a hundred
Indians? Or to put it differently: Is the life of a Christian more sacred than the lives of Hindus? It would
seem so0. Because we all remember not so long ago, whether in Punjab or in Kashmir, how many militants
would stop buses and kill all the Hindus-men, women and children."

"Is it because of an eternal feeling of inferiority, which itself is a legacy of the British colonisation? Is it
because they consider Hindus to be inferior beings-remember the words of Claudius Bucchanan, a
chaplain attached to the East India Company: "&€|Neither truth, nor honesty, honour, gratitude, nor
charity, is to be found in the breast of a Hindoo"! It is because the Indian Press is still deeply influenced
by Marxist and communist thoughts like it is in Kerala, where the communists have shamelessly and
dangerously exploited the Christians issue for their own selfish purpose?"

Sir, in Sanskrit it is said: st e =3 yafv, 7 sty e =@ fBghy - | know what is dharma, but | do not observe i,
and | also know what is adharma, but | do not refrain from doing it. This is what the opponents are doing.

Finally, | appeal, with folded hands, to all the Christian brothers and sisters of this country that they should not treat



incidents like increase in somebody's passing marks or a theft in somebody's house, as communal incidents or
atrocities on minorities because Hindus are also suffering. | was also taken to jail because of no reason, because
somewhere a danga took place in 1991. When | was contesting in Kendrapada, they arrested me and put me
behind the bars. They also wanted to keep me under NSA but later on they found that there was not a single case
against me. Because | was a civil servant earlier, so they also released me. So, if | can suffer this, why not others
who say that they are Indians? When | suffer, should | say that it is an atrocity on a Hindu? If any policeman beats a
Hindu, will he say that it is an atrocity on the Hindus? So, with folded hands, | appeal to all members of the Christian
community that they should not be swayed away by this malicious propaganda that India is against the Christians,
India is against the Muslims, India is against the minorities, because this is the best possible Government led by
Atal Ji, led by Advani Ji, that we are having after 53 years.

With these words and with my appeal, | conclude. Thank you, Sir.

SHRI E. AHAMED (MANJERI): Mr. Chairman, thank you very much for giving me this opportunity. Due to paucity of
time, | am not taking much of the valuable time of this house. However, it is only two days back that we have
celebrated the 53™ Independence Day of our country. The progress, the development and the position that our
country has attained in the world over, has increased our status in the comity of nations. But, at the same time, it is
a matter of regret that still we have to discuss the atrocities committed on minorities in this country. Despite the fact
that there are consistent threats, harassment and atrocities on the minorities of this country, | venture to say that
minorities in this country have firm faith and belief in the Indian State. This is the country for the minorities also as a
citizen of this country, who are born in this country, who are living in this country and who are to be buried in the
holy soil of this country. We have our faith in the democracy, in the secularism, in the Constitution and in the
pluralistic society that we have. But it is also equally true that there are elements in this country who are on inimical
terms with the minorities and are creating many problems not only for this Government but for any Government and
for the peace-loving people of this country. The murders of the missionaries, the naked parading of the priests, the
attacks on the places of religious worship, the death of a Christian in custody who bears witness in a court of law
against a Hindutva goon, destruction of the specific targets , of the properties, business places and industrial units
belonging to the Muslims - for which | was a witness in Surat - with the connivance of the administration, are
shocking for right-thinking Indians in this country. It is in this context that | would just quote a portion of what our
hon. President has referred in the Independence Day message.

| quote:

"We liberated ourselves from the foreign rule and established a democratic polity through our Constitution
which embodies modern ideas of the governance and the right and the liberties of the people and
blended them with advanced ideas of social equality and justice, integrating them all into our age-old
human values and cultural heritage. "

This is the history of India. At the very same time, there are the elements who are fomenting communalism in this
country who are giving encouragement to the citizens to kill their own fellow citizens of this country, and harassing
and always committing atrocities on the hapless minorities in this country This is an undisputed fact.

Mr. Chairman, | had the occasion to visit Surat and also some other parts of Gujarat. In 1998 also, | visited Sanjaili,
Randikpur, Ahua districts and some other places. | have submitted my report to the hon. Home Minister and in
fairness, | would say that he has tried to act upon it. What happened? Only hapless people have been attacked. On
9! of this months | went to Ahmedabad and on 10" and 11”’, | visited Surat. | am thankful to the Administration
there, who cooperated with me and made arrangements for my visit. What have | seen? The VHP had declared an

all India bandh against Kashmir massacre on 4th of August. But only in Gujarat, they had called the bandh on 3rd
and the Muslims also participated in the bandh. While Muslims were in their houses taking rest, their properties,
their business places, their houses and their industrial units had been destroyed - Mr. Chairman, | am a witness to it
- and material and machinery worth crores of rupees had been destroyed. Why? What will they do? The Minister of
Home in the State Government, Shri Hiran Pandiya was there at the time of violence and thereafter, no other
Minister from the Government of Gujarat visited that area. My request also fell on deaf ears. | requested them to
give some financial relief since previous day , these people had a source of livelihood but next day they have lost
everything. Where shall they go? | have visited the places where these people, who were suffering, were living and
| myself have seen their unforgettable plight. It is for the information of the hon. Home Minister that even Magbara
Mosque was also attacked. Why did all these things happen? Why were they attacked? What did Muslims do? | ask
why such crimes and such atrocities are taking place against Muslims. Did the minorities not support this
Government on the sensitive issue of Kashmir? Minority community, Muslims have extended their support to all
Governments, including the present Government led by Shri Vajpayee. Why has this violance been let lose against
these minority people? | would say that a criminal is a criminal irrespective of which Party he belongs to and
whoever is guilty may be proceeded against.



| would just like to say that every time, incidents involving Muslims being linked with /SI. If there is IS/ hand, the
Government should take action against /S/. There was a promise made by the Home Minister that there will be a
White Paper on /SI. Why has it not been given so far? We would like to know that. They may take action against /S/
or whichever other agency is involved in all these activities. Here, | would like to draw the attention of the Home
Minister to a reply given on 1.8.2000 to an starred Question No. 135 by the Minister of State in the Ministry of Home
Affairs, my friend, Shri Ch. Vidyasagar Rao. The question was put by Shri Y.S. Vivekananda Reddy. His question
was whether the Government proposes to bring a White Paper on IS/ activities in India. If so, the reasons for not
publishing them. The reply given is that the statement is laid on the Table of the House. The Statement reads:

"(a),(b) and (c): All relevant aspects pertaining to the preparation of a White Paper on IS/ activities in India
are at present under close examination of the Government. "

| hope, it will come. Again, Sir, in the same answer it is said:

"Really, there is no let up in the activities of ISl in sponsoring terrorism in the country and extending
various kinds of support including weapons, financial assistance, arms training etc., to the militant outfits
operating in the country."

Further, it is very important, the answer said:

"The activities of the ISI and all other organisations having a bearing on maintenance of communal
harmony in the country are under constant watch of law enforcement agencies and requisite legal action
is being taken whenever necessary."

This was the reply. Then, there was another reply to Unstarred Question No. 1411, dated 01.08.2000. The
qguestion was asked by none other than my good friend, Dr. Vijay Kumar Malhotra, and another hon. Member. What
was the question? It was about "the number of bomb blasts, violent incidents, carried out by terrorist organisations;
number of civilian soldiers Killed, injured therein, along with the compensation paid" etc; and, further question (b)
the number of ISI agents, terrorists, identified, arrested, punished, killed during the said period State-wise". The
answer given by Shri Vidyasagar Rao was:

"The Central Government does not maintain information in this regard."
To the Starred Question, the hon. Home Minister has given the reply saying:

"Activities of ISl and all other organisations having a bearing on maintenance of communal harmony in the
country are under constant watch of law enforcement authorities."

In the second answer to Unstarred question on same day , it was said:
"The Central Government does not maintain information in this regard."

Is it the manner in which the Home Ministry functions in these matters? | am only asking this question. Therefore,
for everything, wherever the minorities are involved, why do you take the name of the ISI? Earlier, we have been
hearing about the CIA and, now, we are hearing about the ISI. We have absolutely nothing against taking whatever
action that deserves to be taken by the Government against the ISI. But the poor innocent and the hapless people
of the minority community must be spared.

| will just take a minute to say one thing. The activities of the Vishwa Hindu Parishad are creating a lot of heartburn
among the minorities. It is not that the Indian Union Muslim League is only speaking about Vishwa Hindu Parishad
and the Bajrang Dal. | would just like to let you know as to what is the opinion of the Samata Party. In the Samata
Party™'s newsletter, it was stated that their National Council had passed a resolution, where in they had
mentioned:

"We must however ensure that organisations like the VHP and Bajrang Dal are not allowed to fan tension
or tarnish the image of NDA. They are not the true representatives of the Hindu community."

This is the view even among those who are in the NDA. Then, why have they not been curbed or controlled?

Sir, | would say that this is a country which has given the highest honour to a women Christian Missionary, Mother
Teresa. This is India; this is own country which has given the highest honour to a Muslim, Dr. Abdul Kalam for his
contribution in the field of scientific development. This is our country, and we have to live in this country. Therefore,
it is the duty of the Home Minister to take steps, stringent action, whatever it is, violance and terror against
minorities.



While inaugurating a Meeting of the Chief Secretaries, Home Secretaries, and the Directors-General of Police of
different States, the Home Minister is reported to have said:

"These incidents, that is, the atrocities against minorities, specially Christians, do not appear to be
emanating from any tension between the communities. As the sequence of these incidents indicate, the
possibility of an anti-Indian element trying to create disaffection in society and give the country a bad
name cannot be ruled out."

This is what Shri Advani said. Who are these elements? Then why is the Government shying away from controlling
these elements? Why has the Government not taken action against them? Who are protecting them? These are the
factors to be taken into serious consideration, and take action to create an atmosphere for peaceful coexistence in
the country. This is the country, where it is said, "rerga =& faarar s § & v, =< € v, aa+ ¢ St sl

2200 hrs.
SHRI BHARTRUHARI MAHTAB: Sir, why was | denied to speak?...(Interruptions)
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SHRI BHARTRUHARI MAHTAB : | did speak for 15 minutes. But you did not allow me to speak ...(Interruptions)
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SHRI BHARTRUHARI MAHTAB : Is it simply because | mentioned that Hindi was being imposed on Sarei Kala and
Kharsuan?...(Interruptions)
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SHRI BHARTRUHARI MAHTAB : Sir, | will sit down. But | need an answer...(Interruptions)

SHRI SIMRANJIT SINGH MANN (SANGRUR): Mr. Chairman, Sir, | am very grateful to you for allowing a Sikh
Member of Parliament to speak on this subject. It is almost past chicken curry time and we are all sitting here very
late without our dinners. So, | hope, you would have the patience to hear me out.

Sir, the trouble that we now have in India is that the ultra nationalist Right Wing forces have taken control of this
country. It may be the BJP or the Congress. There is no difference between these two Parties as far as the Right
Wing ultra nationalism is concermed. | would like to give a few examples.

Sir, the first example is that of 1984 when the late Indira Gandhi made the Indian Forces sit at Harmander Sahib
and 36 other Gurdwaras in Punjab and else where in the country. At that time though Indira Gandhi gave orders to
the Indian Army to enter the Golden Temple, the BJP said that it should have been done some six months before. In
1984, the Sikh relics from the Golden Temple were taken away by the Indian Army. Since then we have had so
many Prime Ministers — Raja V.P.Singh, Shri Chandra Shekhar, Shri P.V.Narasimha Rao, Shri Deve Gowda and

now Shri Atal Bihari Vajpayee — but those relics have not been returned. Those relics are still with the Government
of India and have not been returned.

Sir, as far as the Sikh massacre of 1984 is concerned, the hoodlums who perpetrated this heinous crime are still at
large. No Party, whether it be the BJP or the Congress, has taken any action against Shri Bhagat, Shri Tytler, Shri
Bhajan Lal and Shri Sajjan Kumar. | fail to understand that if the BJP is for the Minorities, then why are these
hoodlums still at large? These are the things that pain me. It pained me when the Babri Masjid was attacked and
was razed to the ground. It was the BJP then ruling the State and at the Centre, the Government of Shri
P.V.Narasimha Rao did nothing about it, it simply fiddled and kept quiet. This nexus of the major Parties is very
shameful.

| would like to give you another example. This has happened lately in the Parliament and that was the passage of
the Uttaranchal Bill. The Sikhs were pained because they felt that the Udham Singh Nagar should not have gone to
the Uttaranchal. The BJP and the NDA supported the Bill and they proposed it. The Congress seconded its
proposal. My contention is that this sneaking of the Right Wing ultra nationalism into politics is very dangerous. |



wish that the Home Minister and others would take some notice of all these things.

Sir, many Sikhs have been in jail since 1984. Under article 21 of the Indian Constitution it is mentioned that there
shall be a speedy trial. But the Sikh prisoners, who are in jail since 1984, have remained without any trail. There
has been no trial for the Sikh prisoners. Shri Advani had promised that the Sikh detenues would be released but
that has remained only on paper.

Let me speak, Sir, | am the only Sikh who is here to speak. Everybody has been given a chance. Let me say what is
paining the Sikhs and the minorities in India. Please hold your horses and let me speak.

There are fake encounters against the minorities. People are caught and not brought to justice but killed. That has
happened to the Sikhs. It has happened to the Muslims all the way from Kashmir to Punjab, and in the East. If you
see the map of India you will find that the state of India is not at peace with any of its minorities. Look at the
peripheral State of Punjab that has become an army cantonment; look at Kashmir that is an army cantonment; and
look at the North-East that is an army cantonment. This sort of things scare us.

We are very very unhappy and insecure, as the other Members have said. We are also a religious minority and a
linguistic minority. We have our population in the border State of Rajasthan, Haryana, Himachal Pradesh and in
Jammu and Kashmir. But Punjabi is not taught in any of these States and the minorities there are not getting their
fair share of justice and their Constitutional rights. We now see that ultra-nationalist feelings are coming into our
bureaucrats and our military officers. Most of them, when they retire, invariably want to join the BJP and the RSS-
sponsored parties. We have a danger that like in Fiji we are going to be demographically upset from the influx of
imported labour in Punjab. They are being given ration cards and allowed to vote. So, it is painful to know that the
Sikhs in their own State would become a minority in times to come.

There is the Human Rights Commission and there is the Minorities Commission but they do not have any teeth.
They cannot punish any person. The Human Rights Commission cannot go into any case which is more than two
years old. But the atrocities and the perpetration of genocide that has taken place against the Sikh people is of
much earlier times. | would advise the hon. Home Minister to put some teeth into the Human Rights Bill so that we
can get justice.
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SHRI SIMRANJIT SINGH MANN (SANGRUR): Sir, we want to protest that the Sikhs under article 25 of the
Constitution are clubbed with the Hindus. In the Hindu Marriage Act, we are clubbed with the Hindus. We are a
separate people; we have a separate language; a separate religion; a separate culture; and a separate dialect; and
we want the Parliament to change the law and say that we are a separate people.

The last thing that | want to say is, when | recently visited Canada and America most of the Sikhs complained that
they were on the blacklist of India and they do not get visas. This is something that perturbs me. Even when | went
out to America in the month of April, | was detained for half an hour in the airport.

The reason given was that my name was in the blacklist. Most of the Sikhs are blacklisted. | wish that the
vengeance against Sikhs that had set in after 1984 ceased and we were respected and brought on a par with the
majority community.
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We are also linguistically, religiously and ethnically minorities. So, it is the duty of the Government of India to take
some concrete and positive policy decisions to ensure the safety, security and all-round development of the
downtrodden people including the indigenous Bodo Mongoloid people and so on and so forth.
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What sort of action has been taken? The tribal people have been converted again forcibly into the Hindu religion.
Why have the tribal people not been allowed to go back to their respective indigenous faiths? We the people of
Bodoland are not Hindus. We are not Hindus, Sikhs, Jains or Buddhists. We have our own indigenous faiths,
beliefs and religions.

A very interesting thing is that in each and every census on record, the majority tribal people have not been listed
along with their respective tribal religions. They have been listed either as Hindus or as those belonging to other
religions. Why have the indigenous Mongoloid Bodo people not been allowed to be listed with their own religions?

This is my humble appeal to the hon. Union Minister of Home Affairs. He should give a very clear-cut directive to
the census authorities to list the tribal people of this great country to be listed with their respective religions, beliefs
and faiths in the course of the on-going census.

Until and unless the Bodo people and the indigenous tribal people of Assam are given a separate State of
'‘Bodoland', you can never ensure safety, security, all round development, survival and existence of the indigenous
Bodo people of this great land of India.

So, it is the duty of the Government of India to concede to our longstanding, very genuine, legitimate, justified
separate State of Bodoland. | would also like to pray to the hon. Home Minister to take very drastic measures and
actions to stop all kinds of atrocities, which are being perpetrated on the religious, linguistic, cultural and ethnic
minorities, with special reference to the indigenous Bodo Mongoloid people and other downtrodden people of this
great country of India. Otherwise, you can never expect this great country to remain united.

With these few words, | would like to conclude my speech.
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SHRI DENZIL B. ATKINSON (NOMINATED): Sir, | thank you for providing me this opportunity to speak on the
matter under discussion. The microscopic Anglo-Indian community of which | am one of two in the Lok Sabha, are
hundred per cent Christians.

Sir, | have listened to the issues raised by hon. Members who spoke before me. This being my maiden speech, |
request you to hear me out fully. Sir, after listening to all the speakers, | find that everybody has been recollecting
what had happened months and months back. Hardly any one of them is touching upon what exactly or happened
during the last few months. This is regarding bomb blasts. | believe that this discussion was asked for only because
of that.

Sir, the Deendar Anjuman at Hyderabad is at a distance of five minutes' walk from my residence. | have attended
several meetings that were called by them. They were inter-religious meetings. People from different religions
attended these meetings. | am happy to say that all the meetings were called only for inter-communal harmony.
That area is surrounded by a wall within which there are about 200 Muslim houses. All the Muslims who live there
are feeling disturbed these days. They are not agreeing to what has been done by other persons living within that
vicinity. They are extremely sad. They say they are Muslims and that they belong to India. They also say that if
these people who come from Pakistan, stay in this area and make claim to this place, let these people be arrested
and taken into custody under the law of the land.

* Not Recorded.

Sir, there were people who spoke in one or two of those meetings. They tried to whip passions of the people living
within that area. However, the Muslims living around there have never heeded the voice of these people. Yes, there
is no doubt that there were bomb blasts. No person was killed. Churches, Mosque and Temple were all upset over
these blasts. We condemn in the strongest terms the violence and demand that arrested persons of Deendar
Anjuman be thoroughly investigated so that those who are behind this sinister design are revealed. It is most
unfortunate that the timing of explosions was always minutes before a meeting in the Church ended or minutes after
the crowd came out. Eyewitnesses at all the places said the same thing. They saw some two persons walking in.
Some say that they wore caps and that they left a bag in some part of the premises and walked away. It is
unfortunate that not one of them even questioned these people who left the bag and walked away in spite of the
Government coming out with so many messages that if you see somebody leaving his bag, please immediately
accost the person and find out what is the problem.

Sir, there were attempts, | should say, to engineer the recent incidents and then doctor them so that there is no
grave or fatal injuries and finally advocate on behalf of the Christian community. We had people rushing to the
place, coming back the next day and stating that the people there say that it was the RSS who was responsible.
Unfortunately, the people there do not know who the RSS was, they do not even know what is the meaning of RSS
or the VHP. These are all cooked up stories only to discredit the NDA Government whenever the Chief Minister of
Andhra Pradesh visited any of the church areas, there was a hue and cry asking him to withdraw TDP support to
the NDA Government. There is a clear design on the part of not only people from across the border but also from
within this country who are trying to destabilise this Government because they are afraid that never again will any of
them occupy the Treasury Benches.



We all know that the main accused came out from Karnataka and we, in Andhra Pradesh, are happy failing which
the blame and the accusation would have gone against the Chief Minister of Andhra Pradesh that he had
engineered the reports of the Police. So, the tip of the iceberg started to break from Bangalore where another
Government is in power. | have been saying that we have had, unfortunately, the Communist Party (Marxists) who
came out on 30" June demanding a high-level inquiry commission by a High Court judge to go into the what is
called 'the deep-rooted conspiracy’ behind the string of attacks and wanted this on the lines of the Wadhwa
Commission which went into the murder of Graham Staines. It means that they have accepted that the Wadhwa
Commission Report was correct.

On 3™ July, they questioned the secular credentials of the BJP allies. On 27t July, they said that some anti-
national elements were behind this communal issue. But, unfortunately, | would like to ask the Communist Party of
India one point. They have asked the Chief Minister of A.P. to convene an all-Party meeting to discuss admission of
students in minority institutions offering certain degree and post-degree courses. ...(/Interruptions)

Sir, | have much to say. | come from the area where these people were picked up. | have barely spoken for three
minutes. | am not going to say anything about your Party.

They alleged violation of all norms and committing serious irregularities and malpractices and of giving preference
to non-minority students whose parents were prepared to give huge donations. On the one side, you sympathise
with the Christian community and on the other side, you protest. We are not charging huge donations and, at least,
not the Catholic Church or the Catholic institutions. They are not taking huge donations. You may go to St.
Colombus or to the Mont Fort schools. They do not accept any kind of donations. But | do not speak on behalf of
other Christian institutions. This type of sympathy is really very bad. We had a Congress spokesman who visited
two places. In a Press interview, | was the first person probably in the country state to before the Press and say that
the ISI was involved in these activities going on in this country because the same day, | was sitting in the flight
reading 'Amnesty International — 2000'. | have read that hundreds of our Christian brothers in other Islamic countries
are being killed brutally, or thrown out of their houses. The bishops are being pulled out, killed and other burnt. You
cannot even offer your prayers. It does not happen in this country. You are free to visit your churches; you are free
to visit your mosques or gurudwaras. Those things do not happen here. We are not pulled out or thrown out.

So, this was an attempt by the Congress spokesman that he wanted the Centre to come out with conclusive proof
in regard to its allegation that the Pak-based ISI was behind the violent incidents. This was after his visit to
churches at Ongole and Tadepalligudem and review of the incidents at Medak, Machilipatnam and Vikarabad. He
said:

"There were clear indications that Sangh Parivar activists were distributing provocative leaflets besides
issuing inflammatory statements."

He further said:
"Shri Naidu supported the BJP and gave it a foothold in the State."

Who, may | ask Shri Jogi, is responsible for the Congress losing its strangle-hold in the country? ...(Interruptions)

On June 26", the Congress Legislature Party Leader in the Andhra Pradesh Assembly, Shri Y.S. Rajasekhar
Reddy alleged that the Sangh Parivar was behind the blast in a mosque at Guntur and that the TDP's support to
the Coaliton Government at the Centre is responsible for the increasing attacks on the minorities in Andhra
Pradesh. He then questioned as to whom the Chief Minister would blame for the Guntur incident. | would like to
know what has happened to Shri Rajasekhar Reddy after learning about the truth of the incidents and also about
the recent brutal murder of a Bishop in Guntur when the hand of a son of a Congress leader is involved. After it has
been known to the people of this country that the hand of no Sangh Parivar member or anybody from the BJP or
from the NDAis involved, why is there a silence on the part of the parties who came out thinking themselves to be
FBI or CIA trained investigators, going for an investigation, coming back and immediately blaming the Sangh Parivar
or the other parties?

Sir, | would like to say that there are some interested parties taking advantage of the tolerant community,
appropriating to themselves the right to speak, but speak in different tongues. Sadly, the Roman Catholic priests
and nuns are the prime targets whereas it is known that unbaptised Christians masquerading as preachers, for
reasons other than conversion, act in a manner that no other Christian denomination indulge in. Truly, these
conversions are not Christian-like and what such individuals receive in return are known to most of us. Hate
campaigns are being injected and innocent Christians are being taken for a ride. There are Christian leaders who
say that their lives are in danger. They have been threatened by the very same person who has been criticised by
Christians abroad that he is leading the Christian community down the wrong path.



Sir, | fail to understand as to how a member of the National Commission for Minorities has been blamed. If speaking
the truth is wrong, then, | certainly feel that a lot of mistruth has been spoken from the other side also. We have
seen another person, who was earlier a Member of this House, appealing to the Christian community to
internationalise the terrorism against Christians in the country. The gentleman did not ever speak of the terrorism
that the country is facing which has taken a toll of thousands of lives. He then says that his party is taking up the
issue of attacks on Christians with the United Nations and says to reporters that the attacks on the Christian
community was a part of the tacit understanding between the RSS and the ISI of Pakistan. So, at least, one
gentleman understands the fact that the ISI's hand is there behind these attacks.

Recently, the Bishops had spoken at a huge Christan meeting at Nizam Grounds in Hyderabad and they said: "We
are Indians first and Christians thereafter”". But a self-styled Catholic leader, who is an anti-national said: "We are
Christians first and Christians last" and as such does not claim himself to be an Indian.

Sir, nowhere in the Bible is it said that Jesus, when subjected to cruelty - not known during those times - wished or
expressed ill against those who tortured him with whipping, crowning with thorns, carrying a wooden cross, pierced
with a lance and finally nailed to a cross. All that Jesus had to say was: "Father, forgive them for they know not
what they do." But today, using the name of Jesus, tempted by Satanic forces and lured into causing rifts between
religions and society, the Christians are being called to take to the streets and demonstrate even when it is against
the wishes of the religious elders of the Church.

| call upon Christians to follow the teachings of Jesus and not that which are laid down by man. | call upon the
people of this country to desist from making provocative statements and imaginary allegations but instead bring
about cordial talks between the different religions and involve a few Christian Parliamentarians.

Sweeping statements were aired only when the minority community was attacked. One would have expected a
periodical massacre of the dalitsin Bihar to have rocked Parliament, but there was not even a mention of it. It
means that the value of a life depends on the religion to which a person belongs. Are some lives expendable and
others accountable by the Government? This is a blatant discrimination. Should human suffering and loss of lives
be bartered in the hands of the Opposition just to embarrass the NDA Government and gain political mileage? Is not
the Opposition equally responsible to inject a feeling of security and create a harmonious ethos in this country?

Finally, | conclude by repeating the words of a recently retired Archbishop who served this country for 28 years and
never resorted to even a single conversion. He said, "l am an Indian by birth, a Christian by faith and a Hindu by
culture." Brave and true words, Sir. Let us all follow the same path.
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